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OFFICE OF THE PRINCIPAL DISTRICT 81 SESSIONS JUDGE (WEST)

TIS HAZARI COURTS : DELHI

ORDER

in pursuan_ce of Hon’ble High Court of Delhi, New Delhi posting/transfer Order
No.16/DHC/Gaz.-IIB/G-7/Vl.E.2(a)/2025 dated 30.05.2025 and creation of new
court of Ms. Shruti Chaudhary, JSCC/ASCJ/GJ-O2 and to meet with the equal
distribution of pendency of the existing Court of JSCC/ASCJ/GJ-O1 West
District, the cases mentioned in column No.3, presently pending in the Courts
mentioned in column No.2 are hereby withdrawn and assigned to the Court
mentioned in Column No.4, for disposal in accordance with law, with immediate
effect :- _
lS.N Name of Transferor Court Details of cases as per list‘Name of the
to attached Transferee Court
11> <2) M W<3) I <;4>,_

1 Ms. Neha Pandey, , More than 10 years old cases Ms. Shruti
JSCC/ASCJ/GJ-01 7CS SI. No.9 to 12, 20, 21, 25 to Chaudhary, y

l West District l49, 65 to 69 = 36 cases JSCC/ASCJ/GJ-02
1 §West District

Ex. SI. No.76 to 79 = 04 cases 1
l= 46 Cases

‘ u My , Misc. Sl. No.86 to 90=05 cases
1 Ms. Neha Pandey, More than 05 years old cases Ms. Shruti
JSCC/ASCJ/GJ-01 CS SI. No. 106 to 112, 140 to 158, ,Chaudhary,

, West District 183 to 205, 216 to 231, 235 to 256 JSCC/ASCJ/GJ-02
.= 87 cases West District

i .
l

F Ex. SI. No.280 to 287 = 08 cases = 116 Cases Y

i
l

MCA Si. No.85 = 01 case

, lMCA SI. N0.29O, 291 = 2 cases 1 ‘
A Misc. Si. No.292 to 296. 303, 304, ‘
I 307 to 309, 312 = 13 cases

l

RCA SI. N0.313 to 315, 328, 331,
1 333 = 06 cases ,
Ms. Neha Pandey, CS SI. No.394 to 437, 443 to 463, Ms. Shruti
JSCC/ASCJ/Gd-01 465 to 484, 486 to 490, 494 to Chaudhary, ,
West District 507, 519 to 538, 541 to 561, 566 JSCC/ASCJ/GJ-02 '

to 604, 626 to 638, 645 to 654, West District
656 to 666, 660 to 671, 691 to‘ '

1 ‘734, 741 to 753, 773 to 791, 794 = 432 Cases
to 798, 806 to 808 = 318 cases

l

r Ex. SI. No.1022 to 1053, 1056 to
, 1082, 1085, 1086
, ,= 61 cases . ,
l

‘ MCA SI. No.1096 to 1107 ‘ .
\ = 12 cases '

l lI 1 ,Misc. SI. No.1124 to 1127, 1133 to \,



lmgortant Note :-
1. The transferor Court shall send the case files/ records/proceedings to the

transferee Court a day in advance and shall ensure that the list of
transferred cases is displayed outside the Court room with the instructions
to the parties to appear before the transferee Court on the date fixed.

2. if there is any case connected with the above said c se, the same shall
also be sent to the transferee Court alongwith the ain ,\ ase.
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PFHNCIPAL D|STF\'|CT 8: $ES$|0N$ JUDGE

(wrssr DISTRICT)7 6679*/66$ ti
No.7 8,9 / /Cases Transfgr/Gaz./PDJ West/2025 Dated, Delhi the74

Copy on/varded to :-
1. The Registrar General, High Court of Delhi, New Delhi.
2. The Principal District & Sessions Judge (HQs), Delhi.

The Judicial Officers Concerned.
The Branch lncharge, R&l Branch, West District to display the same on
the display boards at conspicuous place of West District, Tis Hazari
Courts, Delhi.

5. The Branch lncharge, Facilitation Center, Tis Hazari Courts, Delhi.
6. The Branch lncharge, Filing Section, West District, Tis Hazari Courts,

Delhi.
The Reader to the undersigned.
The PS to the undersigned.

9. For loading on LAYERS. 1
 loading on centralized website through AYE S.

11.The Secretary, Delhi Bar Association, Tis H za i Co s, lhi.,\

PRINCIPAL DIST at sso/us JUDGE
(WES 'DlSTFt|ET) KL

P9‘
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Senior Civil judge cum RC, West, THC
IN THE COURT 0F:MS. NEHA PANDEY

JSCC-cum-Addl. SC]-cum-Guardian judge
Total Civil Pending Cases

Date ofSr. No. Cases Party Name ' . . Age of the Case Next Date Next Purpose Nature
Reqistration

1 CS SC]/607119/2016 gI8Z|SéATl§T::{IéIgLéCATlONAL SOCIETY REGD. VS LAXMAN PUBLIC SCHOOL 13_o9_1984 30 years old case
04-06-2025 FIFIBI Arguments

Ni CS SC]/608652/2016 MOHKAN SINGH Vs DDA 12-04-1989 30 years old case 08-08-2025 Misc. cases/purpose
W [EX/168/2019 DELHI RICKSHAW CHALAK SANGH Vs MCD 04-09-2004 20 years old case 25-07-2025 Misc. cases/purpose Connected wiA CS SC]/607913/2016 IJAISHREE DEVI Vs Bll<Hl DEVI 16-12-2004 20 years old case 24-07-2025 Defendant/Respondent Evidence
U1 CS SCJ/607547/2016 DHANWANTI DEVI VS MOHD.RAHAMAT ALI MOHD.ALl 23-04-2014 10 years old case 08-07-2025 Defendant/Respondent Evidence
U1 CS SCJ/607825/2016 JAGJIT SINGH Vs KULDEEP SINGH IAGGI O8-08-2014 10 years old case 03-06-2025 Defendant/Respondent Evidence
\J CS SCI/608407/2016 SH SANDEEP SALARIA VS SH PAWAN KUMAR KOHLI 28-01-2015 10 years Old Case 15-07-2025 Defendant/Respondent Evidence
8 CS SC]/609066/2016

CORPORATION
SH MOHINDER PAL SINGH KHURANA Vs SOUTH DELHI MUNICIPAL

15-05-2014 10 years old case 01-08-2025 Defendant/Respondent Evidence
9 cs sci/609210/2016 C-3 BLOCK (PVT. CONST.) IANAK PURI RESIDENTS WELFA VS THE 29_05_2O13

DEPUTY COMMISSIONER. WEST ZONE 10 years old case 04-08-2025 Defendant/Respondent Evidence
10 CS SC]/609486/2016 SH SUBE SINGH V5 SH RAKESH WADHAWAN 22-10-2011 11-06-2025 Defendant/Respondent Evidence11 CS SC]/609777/2016 SH RADHA KISHAN VS SMT RA] RANI RA] SHARMA I21-12-2012

10 years old case
10 years old case 28-0 7-2025 Defendant/Respondent Evidence12 lcs sci/610111/2016 SH SUSHIL KUMAR VS GAUTAM SARDANA GAUTAM CHABRA 31-07-2013 10 years old case 09-06-2025 Defendant/Respondent Evidence13 CS SC]/606969/2016 CHAMAN LAL DUGGAL VS SANIEEV DUGGAL 17-12-2013 10 years old case 10-06-2025 HHBI Arguments14 CS SCI/607149/2016 MANJU GUPTA VS RAJESH THEKEDARBUILDER 04-05-2013 10 years old case 30-07-2025 Final Arguments>4 15 CS SC]/607287/2016 HARJEET SINGH SACHDEVA VS MOHINDER SINGH 14-10-2014 10 years old case 14-07-2025 Final Arguments16 [cs sci/607929/2016 SMT. NIRMALA DEVI VS SMT. HUKAM KAUR 06-03-2012 10 years old case 04-06-2025 Final Arguments17 CS SCI/610384/2016 IBALDEV RAJ WADHWA Vs SUDHIR KUMAR BAJAJ 02-09-2014 10 years old case O4-O8-2025 Final Arguments18 CS SC]/612264/2016 DALJEEF SINGH KOHLI V5 SUBHASH CHAND GUPTA 04-06-2010 10 years old case 09-06-2025 Final Arguments19 cs sci/612391/2016 ISH MAHENDER SINGH VS RAIEEV LOCHAN 12-09-2012 10 years old case 15-07-2025 Final Argumentscs sci/31874/2009 RAJ KUMAR VS BHUPINDER SINGH 01-07-2008 10 years old case 26-07-2025 issues_£§§ CS SCI/610815/2016 RAJ RANI RAJ SHARMA VS RADHA KISHAN 24-03-2012 10 years old case I04-oa-2025 ISSUES

22 CS SC]/360/2014 SH M.K.C. TIRPATHI V5 DELHI URBAN SHELTER IMPROVEMENT BOARD 01-05-2014 10 years old case 30-07-2025 Misc. cases/purpose
23 CS SC]/606820/2016 MS USHA RANI ROHILLA Vs MR. RAKESH NAGPAL ' 07-04-2015 10 years old case 09-07-2025 Misc. cases/purpose Connected wii

and 15624 cs sci/607204/2016 PRITAM SINGH VS BHAGWAN SINGH 01-04-2014 10 years old case I25-07-2025 Misc. cases/purpose€>§ 25 CS SC]/60 7493/2016 VIMLA CHOUDHARY Vs GOPAL KRISHAN 02-04-2013 10 years old case 06-06-2025 Misc. cases/purpose'.
26 cs sci/609815/2016 AZAD SINGH RAWAT VS DALIP YADAV 14-10-2014 10 years old case 25-08-2025 Misc. cases/purpose27 cs sci/609643/2016 BALWAN SINGH VS INTERNATIONAL AIRPORT AUTHORITY OF INDIA I28-04-2007 10 years old case 02-08-2025 Misc. cases/purpose1

I
I.2

II1

...l_.L_...,L__l

,-'28 CS SC]/609788/2016 SURAJ BHAN VS SWARUP SINGH 28-04-2007 10 years old case 29-08-2025 Misc. cases/purposeCS SCI/610002/2016 SH SURAJ LAL SAGAR V5 SH SURENDER AGGARWAL 13-04-2015 10 years old case 14-07-2025 Misc. cases/purposeCS SC]/610387/2016 RAM ESHWAR DAYAL VS VIJAY SHARMA 17-04-2008 10 years old case Misc. cases/purposev_— 31 CS SC]/610638/2016 SH MAHENDER SINGH VS SH RAM NIWAS SHARMA I29-01-2013 10 years old case 27 08-2025 Misc. cases/purpose32 CS SC]/611787/2016 SURINDER KAUR VS G.S. BAWA 03-10-2009 10 years old case 13 08 2025 Misc. cases/purposeCS SC]/612533/2016 RAMESH VS RAJINDER KUMAR — - 18--1-1-2013*--~ 10years--old-case 1 1'-071202

04-08-2025

5___ M isc: ca ses/purposeCS SC]/607156/2016 SANTOSH VS DALEL SINGH 25-03-2014 10 years old case 14-08-2025 Misc./ Arguments ConnectedCS SC]/607799/2016 DALEL SINGH VS RAMESH PARKASH 25-03-2014 10 years old case 14-08-2025 Misc./ ArgumentsCS SC]/608327/2016 SARITA KAPOOR VS THE MANAGING DIRECTOR, ANSAL PROP. IND. 06-04-2015 10 years old case 16-07-2025 Misc./ Arguments
Connected

CS SC]/608387/2016 KAMLESH PASRICHA V5 RATI RAM CHAUHAN 17-05-2014 10 years old case 13-08-2025 Misc./ ArgumentsCS SC]/608548/2016 BRAHAM PAL VS RAJNI SHARMA GUDDI 01-06-2015 10 years old case 08-08-2025 Misc./ Argumentsr.I_l-_I..._I__I_I
KAJLAILUUJUJLU oo\iowu14=-w

39 CS SCJ/6085 77/2016 HARMIT SINGH VS S. DALIP SINGH 15-09-2006 10 years old case 03-07-2025 Misc./ Arguments Connected witV



‘2016 ISHWARI PRASAD CHATURVEDI VS WAKF KHAN BAHADUR NAWAB ABULI2o_o1_2o06
10 years old case I04-08-2025 Misc./ Arguments

2016 OM PRAKASH Vs SOBIR YADAV 02-11-2010 10 years old case 12-07-2025 Misc./ Arguments2016 SMT SANTRA DEVI Vs SH SURESH KUMAR RANGA I18-09-2014 10 years old case 17-07-2025 Misc./ Arguments2016 SMT SHIPRA TRIVEDI Vs SARDAR AVTAR SINGH 19-09-2014 10 years old case I24-07-2025 Misc./ Arguments2016

HASAN KHAN

IANIL KUMAR vs PIYUSH KUMAR I2 7-09-2012 I10 years old case 03-06-2025 Misc./ Arguments2016 HARMEET SINGH V5 DALIP SINGH 14-06-2007 10 years old case 03-07-2025 Misc./ Arguments Connected with Si no. 062016 CHATTAR SINGH VS S. PRITHI PAL SINGH 09-05-2007 10 years old case 1-07-2025 ‘Misc./ Arguments Connected with Si no. 1902016 S. HARIEET SINGH VS S. HARCHARAN SINGH 16-10-2014 10 years old case 1-07-2025 Misc./ Arguments2016 AGMAL SINGH YADAV VS TUHI RAM ‘ I 20-07-2010 10 years old case 15-07-2025 Misc./ Arguments2016 ANIL KUMAR VS P.C. MISHRA I17-09-2014 I10 years old case I12-oa-2025 Misc./ Arguments2016 LAXMI DEVI VS KARAN SINGH 10-04-2008 10 years old case 09-06-2025 Misc./ Arguments Connected with Si no. 582016 IITRIPTA CHAWLA Vs ANIL ANAND 26-04-2013 10 years old case 08-08-2025 Misc./ Arguments2016 SHAZMAN KHAN VS SANJAY PRASAD 7 20-O1-2014 10 years old case 28-08-2025 Misc./ ArgumentsZ016 5H JAI PARKASH Vs DEPUTY COMMISSIONER, MCD 28-10-2014 10 years old case 16-07-2025 Misc./ Arguments2016 BUDH RAM VS SALIQ RAM 10-05-2010 I10 years old case I04-06-2025 IMIsc./ Arguments2016 CHANDER BHAN VS MOTI LAL CHAURASIA 7,05-01-2012 10 years old case 05-06-2025 Order Connected with Si no. 24Z016 IIAGDEEP KATARIA V5 ANJU GARG 04-01-2013 10 years old case 29-08-2025 OrderZ016 MANIOOR ALAM VS SABIR QURESHI 11-10-2013 I10 years old case 12-07-2025 Order IConnected with SI no. 107Z016 .SH SATYVRAT V5 THE NORTH DELHI MUNICIPAL CORPORATION 04-03-2015 10 years old case 11-06-2025 OrderZ016 CHANDER BHAN V5 MOTI LAL CHAURASIA 02-06-2011 I10 years old case IOrder IConnected with Si no. 26Z016 SH JASPAL SINGH V5 RAKESH SINGH ,16-03-2013 10 years old case 3-06-2025 OrderI016 SH RAM DHARI Vs SH MUKESH CHOPRA 17-07-2014 ‘10 years old case

‘gs-os-2025
02-06-2025 Order IE016 VIIENDER SINGH VS MCD 12-10-2010 10 years old case 06-06-2025 Order5010 ISHWAR DEVI Vs SOUTH DELHI MUNICIPAL CORPORATION 18-05-2012 10 years old case 08-07-2025 OrderE016 SHYAM LAL V5 MCD 28-05-2009 10 years old case 23-07-2025 Order{016 RAJESH KUMAR V5 PURSHOTAM SINGH 16-01-2014 10 years old case 05-06-2025 Plaintiff/Petitioner Evidence‘016 ISHIV KUMAR Vs SATISH KUMAR SADAR SHAH ll I04-04-2013 10 years old case I09-06-2025 Plaintiff/Petitioner Evidence‘016 SH MADAN MOHAN JUNEJA VS SH SURENDER KUMAR 22-03-2014 10 years old case 14-07-2025 Plaintiff/Petitioner Evidence016 SH ARUN KUMAR V5 SANT LAL ARORA 24-08-2013 10 years old case ‘O8-08-2025 Plaintiff/Petitioner Evidence016 SH SADA RAM VS SH DIWAN SINGH 03-01-2014 10 years old case 04-07-2025 Plaintiff/Petitioner Evidence016 SMT PAVNEET KAUR Vs MAHINDER KAUR 15-10-2013 10 years old case 25-07-2025 Plaintiff/Petitioner Evidence016 I10 years old case .21-O8-2025 Plaintiff/Petitioner Evidence016

OM LOGISTICS LTD VS R.D. PLAST I24-09-2013
SH SOHAN LAL ARORA VS MCD - 26-02-2013 10 years old case 11-07-2025 Plaintiff/Petitioner Evidence ‘Connected with Si no. S2016 NIRMALA DEVI VS DINESH KUMAR DIMPY 02-12-2013 10 years old case I05-06-2025 Plaintiff/Petitioner Evidence016 CHATTAR SINGH VS LAL SINGH 03-08-2012 10 years old case 104-06-2025 Plaintiff/Petitioner Evidence Connected with SI no. 137RDM CARE INDIA PVT LTD VS ESIC 02-06-2015 10 years old case 04-06-2025 OrderSH. MAM CHAND VS SH. BRIJ MOHAN 02-03-2015 10 years old case 26-07-2025 Misc. Arguments .ASHOK KUMAR PARMAR Vs MS VAYUDOOT LTD ORS 06-05-2011 10 years old case Misc. Arguments .DELHI RICKSHAW CHALAK SANGH Vs MCD 21-05-2009 10 years old case

I30-07-2025
2s-01-2025 Misc. cases/purpose. Connected with SI no. 03IYASHPAL SINGH VS SH. VIJAY SINGH 23-01-2013 10 years old case 10-07-2025 Misc. cases/purpose"GOVIND Vs DHARAMPAL Ios-06-2014

0 s F 0 c Vs GIAN PARKASH ANR 10 years old case 13-06-2025 Misc. cases/purpose
10 years old case 12-06-2025 Misc. cases/purpose07-06-2014MEHTA OFFSET VS NIROS CORPORATION 17-01-2014 10 years old case 13-06-2025 Misc. cases/purposeINARESH CHAND Vs NIRMLA DEVI I07-02-2014 10 years old case 05-07-2025 I6 SH ANIL KUMAR VS SH SUNIL KUMAR 05-10-2013 10 years old case

Misc./ Agpearance
final Arguments6 DR P.L. CHAUDHARY V5 KANWAL CHAUDHARY 07-06-2013 10 years old case 5-06-2025 1Misc./ Agpea ra nce016 SARANJIT SINGH AHLUWALIA V5 SH. IASBIR SINGH 30-04-2014 10 years old case 7-08-2025 Misc. Arguments016 SH AJAY KUMAR VS SH S.K. MITTAL 19-11-2008 10 years old case

E4-06-202s

12-08-2025 Misc. Arguments016 ISOHAN LAL ARORA Vs MCD I05-0s-2013 I10 years old case I11-07~202s IMlsc. cases/purpose |Connected with Si no. 38



+

—I-

4?‘-(. _\\

71 1__"\.5’.="
69 __;Misc SCI/29529/2016 IRAM SAHOR Vs SATTEY 30-10-2014 10 years old case 07-08-2025 Misc. cases/purposeCIA 90 Misc sci/29693/2016 CHAMAN LAL BATRA VS LAXMI DEVI 21-10-2013 10 years old case 09-06-2025 Misc. cases/purpose Connected w91 MISC SC]/29704/2016 SH. JAGRAN Vs SMT. SUSHILA 09-04-2013 10 years old case 08-08-2025 Plaintiff/Petitioner Evidence92 RCA SC]/340/2016 IBALBIR SINGH Vs RAMESH PARKASH 17-11-2012

16-0 7-2025 Final Arguments93 RCA SC]/320/2016 RANJIT SINGH SIBBAL Vs VIJAY KUMAR GUPTA 08-07-2013 I10 years old case
10 years old case 06-08-2025 Misc. Arguments94 RCA SC]/321/201 6 IRAM SINGH Vs BALWAN SINGH 08-04-2013 I10 years old case ‘31-07-2025 IMisc. cases/purpose95 RCA SCI/336/2016 DDA VS JAGDISH PRASAD 06-05-2013 .10 years old case 03-07-2025 Order Connected96 RCA sq/341/2016 DDA VS ANIL NARULA 06-05-2013 10 years old case 03-07-2025 Order Connected97 RCA. SCI/396/2016 RAIESH VIG VS PRASHANT NANDA 02-06-2015 10 years old case 03-06-2025 Order'1.»

98 Contempt
Petition/47/2024 ISHTIAQ VS HAYAT 23-05-2019 5 years old case 12-06-2025 Misc. cases/purpose

99 Contempt
Petition/13/2019 SATYA PRAKASH VS jAl SINGH 19-03-2019 5 years old case 09-06-2025 Misc./ Arguments Connected Wl

100 Contempt
Petition/22/2019 RATTAN SINGH DAHIYA VS NDMC 20-08-2019 5 years old case 04-07-2025 Misc./ Arguments Connected wi

101 Contempt
Petition/24/2019 BALBIR SINGH GUJRAL V5 WEST DELHI MUNICIPAL CORPORATION 18-09-2019 5 years old case 10-06-2025 Misc./ Arguments

102 Contempt’
Petition/29/2019 r|AIDEVI (DECEASED) THROUGH LR .ABHAY RAJ VERMA Vs KALI CHARAN 20-08-2019 5 years old case 10-06-2025 Misc./ Arguments103 Counter Claim/1/2025 SH. SUNIL KUMAR Vs SH. KRISHAN 08-01-2018 5 years old case 02-06-2025 Defendant/Respondent Evidence104 Counter Claim/15/2019 ASHOK VS JAGPAT SINGH

03-09-2019 5 years old case 08-08-2025 Misc. cases(purpose105 Counter Claim/22/2019 GIAN MADAAN V5 SANJAY PAHWA
09-08-2019 5 years old case 31-07-2025 Misc./ Arguments |Connected wi106 CS SC]/1030/2017 ISH. GAJENDER YADAV Vs SH. PRAMOD KUMAR '
03-08-2017 I5 years old case 14-07-2025 Defendant/Respondent Evidence107 CS SCI/1278/2018 PREM CHAND CHAUHAN Vs SUNITA GHOSH AND ORS
09-10-2018 5 years old case 18-07-2025 Defendant/Respondent Evidence108 cs scl/1396/201 7 SH. GAIENDER YADAV VS SH. SUNNY I17-10-2017 5 years old case 25-07-2025 DefendantJResponclent Evidence109 cs sq/303/2017 DR. NASEEM AHMAD V5 SOUTH DELHI MUNICIPAL CORPORATION 28-02-2017 5 years old case 23-07-2025 Defendant/Respondent Evidence110 CS SC]/607240/2016 IIAGPAT SINGH Vs ASHOK 08-06-2016 I5 years old case 06-06-2025111 cs sci/607737/2016 MEENA DEVI Vs RANJANA 01-10-2015 5 years old case I11-06-2025

Defendant/Respondent Evidence
Defendant/Respondent Evidence112 cs scl/611141/2016 ISMT KAJAL TALWAR Vs SH LOKESH KAPOOR 06-11-2015 5 years old case 24-07-2025 Defendant/Respondent Evidence113 cs sc]/611157/2016 SONU V5 RAM KUMAR 19-04-2016 5 years old case 26-08-2025 I Defendant/Respondent Evidence114 CS SC]/611971/2016 SH OM PRAKASH TANWAR Vs MCD 15-12-2015 Sfiyears old case 21-07-2025 Defendant/Respondent Evidence115 CS SC]/612767/2016 ANAND TYAGI Vs RAM PRAKASH 09-07-2016 5 years old case 14-07-2025 Defendant/Respondent Evidence116 CS SCI/638/2019 PREM NATH VIG Vs RUBI SINGH 24-04-2019 I5 years old case 06-06-2025 Defendant/Respondent Evidence117 cs sci/929/2017 ISHRI KRISHAN Vs SUNIL KUMAR 18-07-2017 5 years old case I02-06-2025 1Defendant/Respondent Evidence118 CS SCI/967/2017 SH. JITENDER KUMAR Vs MR. ARUN SETHI - 26-07-2017 ‘5 years old case 11-07-2025 Defendant/Respondent Evidence119

120
CS SCI/982/2017
CS SCI/105/2019

AND DEV. CORP.

SUSHIL BHASIN V5 CHARANJIT SINGH NAYYAR
VIDYA DEVI VS DELHI SC/ST/OBC/MINORITY AND HANDICAPPED FIN. 26-07-2017

15-01-2019
5 years old case
5 years old case

07-07-2025

29-07-2025
Defendant/Respondent Evidence
final Arguments121 CS SC]/1110/2019 SHAILY SEHGAL Vs SOUTH DELHI MUNICIPAL CORPORATION 23-07-2019 S years old case 29-07-2025 Final Arguments Connected wii122 cs scl/1236/2019 SNEH LATA BHATIA Vs AMIT KUMAR 14-08-2019 5 years old case 18-07-2025 Final Arguments123 CS SC]/1568/2019 VIJAY KUMAR VS SUKHPAL SINGH 10-10-2019 5 years old case 06-06-2025 Final Arguments124 CS SCI/172/2018 SH. B.K. DHINGRA V5 SH. BRII MOHAN BATTA 08-02-2018 5 years old case 04-06-2025 Final Arguments125 CS SCI/37/2018

OF DELHI
SH. RATFAN SINGH DAHIYA VS NORTH DELHI MUNICIPAL CORPORATION

09-01-2018 5 years old case 04-07-2025 Final Arguments Connected wit126 CS SC)/60971 7/2016 SH OM PARKASH Vs SH MEHMOOD 27-08-2015 5 years old case 25-07-2025 Final Arguments Connected wit127 CS SCI/611523/2016 RISMT LAXMI V5 SOUTH DELHI MUNICIPAL CORPORATION I09-03-2016 I5 years old case I05-06-2025 final Arguments128 CS SCI/612/2017 SMT. PADMA GUPTA Vs DDA 08-05-2017 S years old case 11-07-2025 Final Arguments Connected129 CS SC]/612419/2016 SH VINOD MALHOTRA VS UNION OF INDIA 24-02-2016 5 years old case .14-07-2025 Final Arguments130 cs sci/612622/2016 SMT GEETA DEVI Vs SH RAIESH KUMAR 14-07-2016 5 years old case 01-07-2025 Final Arguments131 cs sci/613/201 7 SH. MUKESH GUPTA VS DDA 08-05-2017 S years old case 11-07-2025 final Arguments132 CS SCI/694/2017 ASHOK KUMAR GULATI Vs JITENDRA BAJAI 24-05-201 7 5 years old case 07-07-2025 Iissues
Connected

133 cs scl/1063/2019 ASMAOUL HUSNA SIDDIQUI VS MOHD. MUSTAQ 15-07-2019 5 years old case 26-08-2025 Misc. cases/purpose



a IISHSTIA Vs HAYAT
04-10-2018 5 years old case 12-06-2025 Misc cases/purpose8 LARS MEDICARE PVT LTD VS MEDIAID SURGICALS
12-10-2018 5 years old case 02-07-2025 Misc cases/purposeREETA Vs DEEPU 19-01-2019 24-07-2025 Misc cases/purposeI-D Isn ASHOK KUMAR Vs SHARDA RANI I11-09-2019 5 years old case

years old case 17-07-2025 Misc C8595/PUFPOSEQ ,SUBHASH CHANDER KAPOOR VS SITA RAM KAPOOR 01-11-2018 S years old case 18-08-2025 Misc cases/purposeSH. SURAJ LAL SAGAR V5 SH. SURENDER AGGARWAL 30-10-201 7 5 years old case 02-07-2025 Misc cases/purpose Connected with Si no. 215\I\J ASHA RANI JINDAL VS SOUTH DELHI MUNICIPAL CORPORATION 25-08-2017 5 years old case Misc cases/purpose£0 KULBIR SAHI VS UNION OF INDIA 27-09-2019 I5 years old case
28-07-2025
2-06-2025 Misc. cases/purpose\l DHEERAI GAUTAM VS ZOOM ROADYS 27-11-2017 5 years old case 11-07-2025 Misc cases/purpose8.0 SHANTI Vs NORTH DELHI MUNICIPAL CORPN. 16-10-2019 5 years old case I06-oa-2025 IMisc cases/purposeKOg SACHIN PAMNANI V5 KISHAN WADHWA

16-11-2019 I5 years old case 06-06-2025 Misc cases/purposeSURAIYA TANVEER SURAIYA TANVEER VS MOHD MUSTAQ 09-03-2018 75 years old case I26-0s-2025 MISC. cases/purposeSATNAM KAUR VS IASPAL SINGH MANCHANDA ; 09-01-2020 I5)/ears old case 118-07-2025 Misc. cases/purposeIIAWAHAR LAL MANGA Vs KARAN SINGH '23-03-2020 5 years old case I01-06-2025 MISC cases/purposeSH. DALIP KUMAR VS SH. ONKAR NATH SHARMA 05-05-2018 5 years old case ‘03-06-2025 Misc caseslpurposeIBEENA Vs MANOJ I28-04-2017 I5 years old case 12-06-2025 IMisc. casesjpurpose016 SANDEEP SALARIA Vs GOPAL KRISHAN
12-04-2016 5 years old case 01-07-2025 Misc. cases/purposeD16 SUNIL KOTHARI V5 THE CENTRE INCHARGE FIITIEE I27-05-2016

5 years old case 29-08-2025 MISC. cases/purposeJ16 SH RAM PRAKASH V5 PUNJAB SIND BANK
11-03-2016 5 years old case I26-oa-2025 MISC caseslpurposeJ16 _,SH TRILOKI NATH SAINI VS SOUTH DELHI MUNICIPAL CORPORATION
27-07-2016 5 years old case 04-09-2025 Misc. cases/purposeVIMAL KUMAR MEHTA V5 CHAMAN LAL DHINGRA 24-04-2019 I5 years old case IMisc C8585/PUTPOS8‘USHA PAHWA vs IQBAL SINGH 02-06-2017 ‘S years old case Misc. cases/purposeISUBHASH CHANDRA KATHURIA VS MRS. NEELAM SHARMA 27-05-2019 5 years old case

11-07-2025
5-08-2025
6-06-2025 IMisc cases/purposeg R.C.K. LEASING AND FINANCING VS PREM MALIK

06-07-2017 5 years old case 04-08-2025 Misc. cases/purposeHQ SANDEEP KOHLI VS P.K. KATARIA
26-05-2016 5 years old case 30-07-2025 Misc ./ AppearanceI7 GIAN MADAAN VS SANJAY PAHWA
08-07-2019 5 years old case 31-07-2025 Misc./ Arguments Connected with SI no. 289ISAVITA KUMARI Vs JITENDER LAL BHATIA I 15-01-2020 5 years old case 11-08-2025 Misc./ Arguments, VENUS COOPERATIVE GROUP HOUSING SOCIETY LTD Vs SH. PRATAP

SINGH 23-08-2017 5 years old case 13-06-2025 Misc./ Arguments' SMT. SUNDERWATI VS GOVT OF NCT OF DELHI
15-09-2017 5 years old case I26-0a-2025 Misc./ Arguments' SMT. ANITA YADAV V5 SMT. GULSHAN KHATOON
23-09-2017 S years old case 02-08-2025 Misc./ ArgumentsI ,NARENDER KUMAR CHAUDHARY V5 RITA CHAUDHARY I
09-09-2019 Iiyears old case 0-07-2025 Misc./ ArgumensKRISHNA Vs OM PRAKASH MEHTA 19-11-2018 5 years old case I00-07-2025 Misc./ Arguments ‘Connected with Si no. 209ARUN KUMAR SALUJA VS SANJAY GUPTA 09-10-2019 5 years old case 14-07-2025 Misc./ Arguments‘SMT. SUSHILA SUSHILA DEVI VS DY COMMISSIONER NDMC 20-11-2017 S years old case 09-07-2025 ‘Misc./ ArgumentsSARO] V5 SUNIL KUMAR CHAURASIA I 10-12-2018 5 years old case 07-08-2025 Misc./ ArgumentsDEEPANSHU VS CENTRAL BOARD OF SECONDARY EDUCATION 13-12-2018 5 years old case 09-06-2025 Misc./ ArgumentsSURYA TANVEER SURAIYA TANVEER V5 ASMAOUL HUSNA SIDDIQUI 05-O2-2018 S years old case 14-07-2025 Misc./ ArgumentsSUNITA V5 SOUTH DELHI MUNICIPAL CORPORATION 07-11-2019 5 years old case I26-06-2025 Misc./ Arguments ‘ConnectedIAJAY KUMAR BABBAR VS SOUTH DELHI MUNICIPAL CORPORATION I07-11-2019 5 years old case 28-08-2025 ‘Misc./ Arguments ConnectedPREMILA PRAMILA VS SOUTH DELHI MUNICIPAL CORPORATION 07-11-2019 I5 years old case 28-08-2025 Misc./ Arguments ConnectedI BRII BHUSHAN V5 SOUTH DELHI MUNICIPAL CORPORATION 07-11-2019 ,5 years old case Misc./ Arguments ConnectedGOPAL DASS JORWAL VS JITENDER SINGH BALLU 20-11-2019 5 years old case

I s-oa-2025
7-00-2025 Misc./ ArgumentsZAD SINGH VS GOVT OF NCT OF DELHI 26-11-2019 5 years old case 19 08 2025 Misc./ ArgumentsIKATAR SINGH Vs KULDEEP SINGH I 19-12-2019 S years old case I02-06-2025 Misc./ Arguments IMANEESH MEHRA VS NIMIT KASHYAP 21-12-2019 5 years old case 01-08-2025 Misc./ ArgumentsRAJESH VS MUKESH 05-02-2020 5 years old case 13-08-2025 Misc./ ArgumentsRAJEEV CHOPRA VS THE DELHI URBAN SHELTER IMPROVEMENT BOARD I 16-02-2019 S years old case 24-07-2025 Misc./ ArgumentsI)/_l'lAY RANI VERMA vs SATYA BHAN SINGH I09-01-2020 .5 years old case I26-oa-2025 IMisc./ Arguments IR.K. DHAWAN Vs NORTH DELHI MUNICIPAL CORPORATION 05-01-2019 S years old case 28 07-2025 Misc./ Arguments
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183 jcs sci/311/2020 IGOPAL DASS JORWAL V5 NARESH 20-02-2020 5__years old case 23-08-2025 Misc ./ Arguments184 CS SC]/364/2018 SH. OM PRAKASH MEHTA VS SMT. KRISHNA 27-03-2018 S years old case 08-07-2025 Misc./ Arguments Connected v185 CS SC]/433/2020 KASHMIR SINGH VS SURINDER SINGH I06-O3-2020 5 ears old case 28-07-2025 ‘Misc./ Arguments186 CS SC]/47 7/201 9 VIPIN KUMAR VS NORTH DELHI MUNICIPAL CORPORATION I22-03-2019 I5-years old case I26-05-2025 IMIsc./ Arguments187 CS SC]/5 13/201 7 SMT. GANGA DEVI VS SH. BHARAT BHUSHAN BHATIA 20-04-2017 5 years old case 07-08-2025 Misc./ Arguments188 CS SCI/6067941201 6 [SH com CHAND Vs SMT GEETA DEVI |os-09-2015 l5_years old case I14-07-2025 Misc./ Arguments189 CS SC]/607058/2016 SUNIL ARORA VS ANIL KUMAR ARORA 31-10-2015
25-07-2025 Misc./ Arguments190 CS SC]/611043/2016 SMT SUNITA RANI V5 SH SATISH MISHRA I15-01-2016 fiyears old case

5 years old case 09-07-2025 IMIsc./ Arguments191 cs SCJ/611392/2016 SH PARAMANANDA PAUL VS SMT ANJU SHARMA 22-12-2015 5 years old case I06-oa-2025 IMisc./ Arguments192 CS SCI/612777/2016 MRS POONAM VS UNION OF INDIA 11-07-2016 Siyears old case I18-08-2025 Misc./ Arguments193 CS SC]/612890/2016 USHA MATHUR VS KAMLESH AGGARWAL I25-07-2016
12-08-2025 Mlsc./ Arguments194 CS SC]/613048/2016 SH ABHIRAM KULSHRESHTHA V5 SH SANJEEV SHARMA I23-08-2016 ‘5 ears old case

years old case 05-06-2025 Mlsc./ Arguments195 CS SC]/689/2018 ‘SHANTI DEVI VS RAI SINGH 28-05-2018 5 years old case 28-0 7-2025 Misc./ Arguments Connected196 cs sq/692/201a ‘RAM WATI V5 RAI SINGH I28-05-2018
15 years old case I28-07-2025 Misc./ Arguments Connected197 CS SC]/694/2018 RAJ KUMARI Vs RAI SINGH ‘za-o5~2o1a 5 years old case 28-07-2025 Misc./ Arguments Connected198 ICS SC]/696/2018 ISMT. BALBIR SINGH Vs RAI SINGH [23-05-2013 5 years old case |2s-07-2025 Mlsc.l Arguments Connected199 CS SC]/7/2020 PREM LATA VS VIIAY KUMAR SHARMA 06-01-2020 '5 years old case 25-08-2025 Misc./ Arguments200 cs sq/711/2019 BIMLA DEVI V5 MEENA KUMARI 08-05-2019 5 years old case 02-07-2025 ‘Misc./ Arguments201 CS SC]/772/2017 ‘SH. KEWAL KUMAR VS SH. PUNEET ADVANI 07-06-2017 5 years old case Ios-oa-2025 Misc./ Arguments202 cs sci/861/201 1 HANSRA] NARANG THROUGH LRS SMT. SANTOSH NARANG AND ORS. D7_O7_2017
5 years old case '26-O8-2025 Misc./ Arguments203 CS SC]/872/2017

V5 INDIAN OIL CORPORATION LTD
28-06-2017 5 years old case 09-06-2025 Misc./ Arguments Connected w204 CS SC]/922/2019

SH. SATYA PRAKASH Vs SH. JAI smou
107-oe-2019 5 years old case |31-07-2025 Mlsc./ Arguments205 CS SC]/999/2017

‘LAJWANTI SUSHIL SHEEL BATRA VS GEETA ARORA

29-07-2017 5 years old case 18-07-2025 Misc./ Arguments206 cs sq/1445/2018
SH. RAM NAND YADAV VS DELHI URBAN SHELTER IMPROVEMENT ‘

05-11-2018 S years old case 11-06-2025 Order207 CS SC]/1525/201 7

BOARD

13-11-2017 5 years old case I05-07-2025 |Order208 CS SC]/227/2018

RAMESHWARI DEVI Vs EXECUTIVE ENGINEER (M-I), some

I15-o2-201a 5 years old case 11-06-2025 Order209
210

cs Sc]/607/2019
CS SC]/611656/2016

SH. JATINDER GULATI V5 DDA
‘SMT. RAJNI GILANI Vs DUSIB GOVT OF NCT OF DELHI

18-04-2019
13-05-2016

S years old case
5 years old case

19-01-2025
los-07-2025

Order
Order211 CS SC]/611885/2016

IMPARTIAL CHITS (HARYANA) PVT LTD V5 RAJEEV KUMAR

17-05-2016 5 years old case os-07-2025 Order212 CS SC]/611886/2016

SH RAJESH CHAWLA VS DDA

17-05-2016 I5 years old case Order213 CS SCI/612294/2016

SH RAVINDER SINGH VS DDA

MOHD. MOHIT VS MOHAMMAD IKRAM I19-11-2015 |5 years old case
5-07-2025
4-07-2025 |Order214 CS SC]/866/2019

SMT SHANTI DEVI VS DDA

RAJIV NARANG VS SUDHA GUPTA . . 31-05-2019 5 years old case 18—0.7-2025 Order .215
216

cs scl/ass/2019
cs scl/104/2019

RAIPAL SINGH VS BSES RAJDHANI POWER LIMITED AND ANR. 05-07-2019
GURBACHAN SINGH Vs RAMESH KUMAR CHANDANI 15-01-2019 Siyears old case

5 years old case
06-06-2025
02-07-2025

Order
Plaintiff/Petitioner Evldence217 cs Sc]/1056/201a ALOK SAXENA VS ANIL KUMAR MORIA 27-08-2018 5 years old case 10-06-2025 PlaintifflPetltioner Evidence218 CS SC]/1072/2018 SEEMA DEVI VS LAXMI DEVI 29-08-2018 I5 years old case I02-os-2025 Plaintiff/Petitioner Evidence219 CS SC]/1 123/2019 ‘SUDHA Vs YOGESH KUMAR SARSUNIYA 124-07-2019 5 years old case 28-08-2025 Plalntlff/Petitioner Evidence220 CS SC]/1130/2018 IVEENA BHASKAR VS PRABHU DAYAL ‘12-09-2018 ‘S years old case 15-07-2025 Plaintlff/Petitioner Evidence Connected wl221 CS SC]/1146/2018 ‘VIRENDER GOEL VS NORTH DELHI MUNICIPAL CORPORATION 14-09-2018 -5 years old case 1 7-07-2025 Plaintiff/Petitioner Evldence222 CS SC]/1184F2019 SUMAN SAINI VS ANKUR MALIK 02-08-2019 I5 years old case 20-08-2025 Plaintiff/Petitioner Evidence223 CS SC]/124/2018 SH. RAVI KUMAR V5 MR. SARDAR ARMY OFFICER (RETD.) BUILDER I31-01-2018 5 years old case 29-08-2025 ;PIalntifi‘/Petitioner Evldence224 CS SC]/1257/2019 OM PARKASH V5 DELHI URBAN SHELTER IMPROVEMENT BOARD ll7‘O8'20].9 5 years old case [20-oa_2o2s Plalntlff/Petltloner Evldence225 cs SC]/1279/2019 SANJEEV KUMAR VS TAJINDER KUMAR BUDHIRAJA I21-08-2019 5 years old case I62 07 2025 Plaintiff/Petltloner Evldence226 CS SC]/13 72/2018 RAM MANOHAR VS SUDESH KUMAR 25-10-2018 5 years old case 22-07-2025 Plaintiff/Petitioner Evidence227 CS SCjI1393/2019 MOHAN LAL DIWAN VS STATE 09-09-2019 Siyears old case 31-07-2025 Plaintiff/Petitioner Evidence228 CS SC]/1495/2019 ‘GURDEEP SINGH VS USHA BAJAJ 27-09-2019 5 years old case 19-08-2025 Plaintiff/Petitioner Evidence229 CS SC}/1530019 MEENA DEVI VS STATE 23-01-2019 S ears old case 28-07-2025 Plaintiff/Petitioner Evidence230 [cs sci/1536/201s IMAYA DEVI Vs RITIKA |29-11-201s Fzears old case I03-oe-2025 Plaintiff/Petltioner Evldence I231 CS SCM1582/201 7 HARISH V5 ISHWAR 24-11-2017 5 years old case 18-08-2025 Plaintiff/Petitioner Evidence



‘PUNJABI BASTI SUDHAR SAMITI VS DARUL ULOOM AHL-E-SUNNAT
ASHIQAN-E-RASOOL °5'°1‘2°13 5 years old case I02-07-2025 Plaintiff/Petitioner EvidenceC) GAURAV KAUSHIK VS ADITYA KAUSHIK 15-02-2020

5 years old case 26-08-2025 Plaintiff/Petitioner Evldence‘MOHAN BHANDARI VS NAFIS AHMAD I28-02-2017
I5 years old case Plaintiff/Petitioner Evldence IConnected with SI no. 548UJ\I DIVYA V5 THE PRINCIPAL 23-02-2019
liyears old case

07-08-2025
9-07-2025 Plaintiff/Petltloner EvidenceLI IGURMEET SINGH V5 NORTH DELHI MUNICIPAL CORPORATION

5 years old case 18-08-2025 Plaintiff/Petitioner Evldence‘J
I25-02-2020SHANTI DEVI VS SH. ISLAM 08-03-2017

I5 years old case I25-0a-2025 Plaintiff/Petitioner Evldence€ RATAN DEVI Vs SHO 03-03-2020
S years old case 01-08-2025 Plaintiff/Petitioner Evidence\.1 HARBHAIAN KAUR VS ANOOP SINGH 04-03-2020
Iiyears old case IPlaintlff/Petitioner Evidencew DHARAMPAL VS S/O YOGENDER KUMAR YADAV ‘ I06-04-2018
5 years old case

s-08-202s
1 9-oe-202s Plaintiff/Petitioner Evidence‘

6-04-2017 '5 years old case 02-08-2025 Plaintiff/Petitioner Evidence
GOLDEN RABBIT COMMUNICATIONS PVT LTD VS SUPER E FACTORY

IIASPAL SINGH VS MCD (NORTH) 19-03-2019
5 years old case |04-os-2025 Plaintiff/Petitioner Evidence

DEPOT Pvr no °
MANOJ GARG Vs JAHAR MAL GUPTA 13-03-2020

S years old case 21-07-2025 Plaintiff/Petltloner EvidenceSARABJEET SINGH VS BSES 19-03-2019
years old case 11-08-2025 Plalntlff/Petitioner EvidenceLDINESH CHAUHAN Vs VIJAY RANI VERMA I07-03-2020

I5 years old case [25-oa-2025 |Plaintiff/Petitioner Evldence IIRAM KUMAR Vs souu 2 04-2017
5 years old case 26-08-2025 Plaintiff/Petitioner Evldence

5-
SATISH YADAV VS JILE SINGH I08-01-2019

I5 years old case Plaintiff/Petltloner Evidence016 SH RAIINDER AGGARWAL Vs NORTH DELHI MUNICIPAL CORPORATION 11-02-2016
I5 years old case

9-07-2025
2-07-2025 Plaintiff/Petitioner Evidence016 SHRI GURU NANAK NIRMAL GIAN MANDIR SAMITI VS BANK OF INDIA 24-05-2016

5 years old case 02-07-2025 Plaintiff/Petitioner Evldence916 RAM NATH YADAV VS RAM KISHORE YADAV 25-07-2015
S years old case los-06-2025016 IKESHAV KUMAR Vs KAMAL PRABHA 23-07-2015

;57years old case |Plalntiff/Petitioner Evldence
‘Plaintiff/Petitioner Evidence01s AIAY SHARMA V5 RAHUL ‘27-08-2015

5 years old case
I29-07-2025
I10-07-2025 ‘Plalntlff/Petitioner Evidence Connected with SI no. 111016 WIMADHU BALA vs TONY SANJEEV ANAND 09-09-2015

5 years old case 04-08-2025 IPlaintlff/Petitioner Evldence010 SH SURENDER VS NORTH DELHI MUNICPAL CORPORATION 18-01-2016
5 years old case 22-08-2025 Plaintiff/Petitioner Evldence016 ‘SH MAHENDER SAHNI V5 DDA 12-05-2016

I5 years old case I05-0s-2025 Plalntlff/Petitioner Evidence316 SH SURENDER MOHAN CHOPRA V5 DDA 28-04-2016
‘ years old case 04-09-2025 IPlalhtiff/Petitloner Evidence316 KULWINDER KAUR BHAGWANT KAUR VS PUSHPINDER KAUR I04-04-2016 5
S_years old case |0s-06-2025 Plaintiff/Petitioner EvidenceJ16 SH. KEDAR NATH V5 SH NARENDER KUMAR I31-05-2016

I5 years old case I12-07-2025 ‘Plaintiff/Petltloner Evidence)16 SH DALEL SINGH Vs SH DEVENDER KUMAR 20-02-2016
5 years old case 4-07-2025 ‘Plaintiff/Petitioner EvidenceJ16 SH RAVINDER PAL SINGH VS SH RAKESH Vlj I10-06-2016

_I5iyears old case 9-07-2025 ‘Plalntlff/Petitioner Evldence I IJ16 BHAGIRATH VS RAM BABU 07-09-2016
5 years old case 6-07-2025 Plaintiff/Petitioner Evidence)16 SMT BABLI MAHESH VS SMT SANTOSH I14-10-2016
‘5 years old case 25-07-2025 [Plaintiff/Petitioner EvidenceBINOD VS NORTH MUNICIPAL CORPORATION OF DELHI 25-05-2018

.15 years old case 21-O8-2025 ?Plaintiff/Petitioner EvldenceMUNNI DEVI V5 ANIL PANDEY 09-05-2019
5 years old case 13-08-2025 Plaintiff/Petitioner EvldenceKAU DASS Vs KALU AND ANR. 10-05-2019
5 years old case 01-08-2025 Plalntifi‘/Petitioner EvldenceVED KUMAR GUPTA VS M/5 RUPEES MATTERS 10-05-2019
I5 years old case 10-07-2025 Plalntlfl‘/Petitioner EvidenceRISHI CHAUHAN VS SOUTH DELHI MUNICIPAL CORPORATION 13-05-2019
5 years old case 19-08-2025 Plaintlff/Petltloner EvidenceDINESH KUMAR GARG VS BSES RAIDHANI POWER LTD 14-05-2019

"5 years old case 18-08-2025 Plaintiff/Petltloner EvldenceRA] KUMAR KANOJIA VS RAJENDER KANOJIA I08-06-2018
5 years old case 24-07-2025 Plalntlff/Petltloner EvidenceISH. RAJ KUMAR VS NORTH DELHI MUNICIPAL CORPORATION 03-07-2018

I5 years old case 18-07-2025 Plaintiff/Petltloner EvidenceSWAYAM SIDHA RESIDENTS WELFARE ASSOCIATION (REGD) Vs SH. o3_o7_2o17
5 years old case ‘O7-08-2025 Plaintiff/Petitioner EvldenceRAM SAHOR

I12-07-2018 I5 years old case 23-08-2025 Plalntlff/Petitioner Evidence
IMANJEET SINGH Vs UJMA SALMANI

I10-oa-2015 5 years old case 07-07-2025 Order
NANCY CRAFT PVT LTD VS ESIC

I28-09-2018 S years old case |07-07-2025 Plaintiff/Petitioner Evldence
SHISH PAL VS ESIC

:07-10-2016 ,5 years old case 28-07-2025 Misc./ Arguments
ISH SURJEET SINGH VS ESIC

17-12-2019 5 years old case 03-07-2025 ‘Plaintiff/Petitioner Evldence
BALJEET KAUR BEDI Vs ESIC

10-04-2017 5 years old case ,0a-07-2025 Mlsc. Arguments
NARENDER SINGH V5 ALOK MURTI SHARMA

18-07-2016 S years old case I13-oa-2025 Mlsc. ArgumentsIMITHLESH Vs MAHAVIR SINGH
‘CHAND RAM VS RAMESH PARKASH

22-O9-2016 ‘5 years old case 24-07-2025 _l_\_/lisc. Arguments Connected with SI no. 131
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280 .jEx/190/2019 - lgses RAJDHANI POWER LTD Vs RAJESH
07-03-2019 Sgyears old case 23-07-2025 Misc. cases/purpose281 (EX/222/2019 BSES RAJDHANI POER LTD Vs RISHNA 15-03-2019

5 years old case Mlsc. cases/purpose282
5_years old case 8-07-2025 Mlsc. cases/purpo283
5__years old case

20-0a-2025
30-0s-2025 Mlsc. cases/purpo

SE
S8284 EX/61894/2016 BISHAN SHARMA ETC VS IAGDISH SINGH

EX/291/2017 SMT. PARMINDER KAUR VS SMT DEVINDER KAUR UPPAL 14-03-2017
EX/398/2019 IBHAGGU LAL ( Deceased) Vs RAKESH SHANKER VERMA (Deceased) I2 7-05-2019

J_ .7 08-2015 I5 years old case 30-07-2025 Mlsc. cases/purpoSE285 EX/680/2017 IPRABHU DAYAL Vs NDMC [21-os-2017 5 years old case |1s-07-2025 Misc. cases/purpose Connected w286 EXl753/2017 INDERJIT SAWHNEY VS DELHI DEVELOPMENT AUTHORITY 27-09-2017 5 ears old case 709-07-2025 Misc. cases/purpose287 EX/144/2018 SMT. SIMA V5 GULSHAN KUMAR (DECEASED) 23-02-2018 S ears old case I31-05-2025 Order288 Insolvency/3/2019 SURAJ PRAKASH Vs SRI BALAJI FINANCER 09-08-2019 5 years old case 11-08-2025 Misc. cases/purpose289 M-EX/4/2018 VINOD KUMAR VS SURAJ PARKASH ’ 06-01-2018 5years old case 26-07-2025 Mlsc. cases/purpoS8290 IMCA SCI/19/2018 BHARPAI DEVI VS JAI NARAIN (DECEASED)THROUGH LRS 02-07-2018 I5 years old case 26-07-2025 Mlsc.! Arguments291 MCA SCI/34/2018 RA] KUMAR GOEL VS SHIV NATH 15-11-2018 5 years old case 02-06-2025 Mlsc.! Arguments292 Misc SC]/119/2019 ASHOK KUMAR GULATI VS JITENDRA BAJAJ I24-05-2019 IS years old case 07-07-2025 Mlsc. Arguments293 MISC SC)/154/2019 SHAlI_Y SEHGAL V5 SDMC 05-08-2019 5 years old case .29-07-2025 Misc. Arguments Connected wi294 MISC SCJ/206/2017 OHN MASIH GILL Vs FEDRIC GILL 03-08-2017 Sryears old case 01-09-2025 Misc. Arguments295 MISC SC]/207/201 7 FMAMCHAND Vs ASHOK KAPOOR los-oa-2017 5 years old case 29-07-2025 Mlsc. Arguments Connected wl296 MISC SC]/256/2017 MAM CHAND V5 ASHOK KAPOOR ‘07-1 0-2017 5 years old case 29-07-2025 Mlsc. Arguments Connected wi297 Misc SCI/262/2017 CHATAR SINGH (DECEASED) VS S. PRITHI PAL SINGH 12-10-2017 iyears old case ‘21-07-2025 Misc. Arguments Connected wi298 MISC SC]/29425/2016 ‘SH AMARjEI.:_I' SINGH VS MRS MAN MOHAN KAUR 17-03-2016 iyears old case 02-06-2025 Misc. Arguments299 MISC SC]/29930/2016 OM PRAKASH VS MEHMOOD 18-01-2016 I25-07-2025 Misc. Arguments300 Misc SC]/163/2018 GURU NANAK NIRMAL VS BANK OF INDIA I15-09-2018
5 ears old case
5 ears old case 02-07-2025 Mlsc. cases/purpose

Connected wi
301 MISC SC]/212/2018 RUBAL GUPTA VS VAIBHAV BAID I30-11-2018 5_years old case 09-06-2025 Misc. cases/purpose302 Misc SCI/29808/2016 SH AJAY SHARMA VS SH RAHUL I27-11-2015 5 years old case I10-01-2025 Misc. cases/purpose Connected wi303 MISC SC]/29848/2016 03-03-2016 5 years old case 09-07-2025 Mlsc. cases/purpose Connected wi

and 93304 Mlsc~SC,I/29876/2016 SH RAM KUMAR VS RA] KUMAR RAJORA 08-12-2015 5 years old case 10-06-2025 Mlsc. cases/purpose305 MISC SCJ/30053/2016 MS. USHA RANI ROHILLA VS MR. RAKESH NAGPAL 28-10-2016 5 years old case 09-07-2025 Misc. cases/purpo Connected wiSe and 93306 Misc sci/8/2019 CHANDER SHEKHAR MALHOTRA V5 SURENDER SINGH 16-01-2019 5 years old case 04-08-2025 Mlsc. cases/purpoS9307 MISC SCII97/2018 SURAJ LAL SAGAR VS SURENDER AGGARWAL 19-05-2018 [02-07-2025 Misc. cases/purpo308 MISC SC]/233/2019 IAMARJEET KAUR VS SIMMI DHAWAN AND ORS 26-11-2019 16-07-2025
se Connected wil

309 MISC SC]/293/2017 SH. VIIAY VS SH. MAN SINGH 13-11-2017

‘5 ears old case
ears old case

5 years old case 11-07-2025
lOrder on Misc. Agplication
Order on Misc. Agplication310 Misc SC]/29553/2016 IMANJOOR ALAM Vs SABIR QURESHI 05-10-2015 5 years old case |12-07-2025 [Order on Mlsc. Agplication Connected wll311 Misc SC]/29873/2016 RAJINDER AGGARWAL VS VINOD KAKKAR 12-04-2016 5 years old case 02-07-2025312

313 RCA SCJ/1/2020
Misc SC]/29921/2016 CHATTAR SINGH Vs LAL SINGH

VIJAY MALHOTRA Vs EMPLOYEES STATE INSURANCE CORPORATION
20-05-2016
17-01-2020

Svyears old case
5 years old case

04-06-2025
08-08-2025

Order on Misc. Agplication .
Plaintiff/Petitioner
Misc. Arguments

Evldence Connected wil
314 RCA SC]/12/2018 DELHI DEVELOPMENT AUTHORITY VS SHANTI DEVI THROUGH LEGAL

HEIRS 08-05-2018 5 years old case 21-0 7-2025 Misc./ Arguments Connected
315 RCA SC]/13/2018 DELHI DEVELOPMENT AUTHORITY Vs SHANTI DEVI THROUGH LEGAL

HEIRS 08-05-2018 5 years old case 21-07-2025 Misc./ Arguments Connected316 RCA SC]/14/2018 SAINI SEWA SAMITI (REGD.) VS UNION OF INDIA 17-05-2018 5 years old case ‘09-07-2025 Misc./ Arguments317 RCA SC]/15/2019 AMARJEET SINGH V5 DELHI FINANCIAL CORPORATION 24-05-2019 15 years old case .10-07-2025 Final Arguments
318 RCA SC]/17/2018 LATE SH VED PRAKASH MEMORIAL EDUCATIONAL SOCIETY VS OM

PRAKASH 03-07-2018 5 years old case 12-06-2025 Order319 RCA SC]/19/2018 RAMESH CHANDER MALIK (NOW DECEASED) VS ASHA SOOD 24-07-2018 5 years old case I05-0a-2025 Misc./ Arguments320 RCA SC)/2 3/201 7 IMOHD. KHALID (DECEASED) VS SH. HARJINDER PAL SINGH 02-08-2017 |S years old case 18-07-2025 Mlsc. cases/purpose Connected wit321
322 I

RCA SC]/23/2019
RCA SC]/24/2018

BRAHM DIKSHIT VS SARDAR HARCHARAN BARAR(NOW DECEASED )
ISATISH CHANDER VS RAMESH NIJHAWAN

1 7-09-2019
09-08-2018

‘S_years old case
S years old case

09-07-2025
7115-07-2025

Order
Order323 RCA sci/2s/2018 RAKESH KUMAR VS TATA POWER DELHI DISTRIBUTION LTD 21-08-2018 5 years old case 08-07-2025 Order324 RCA SC]/26/2018 SUSHILA DEVI Vs HIRA SINGH 19-09-2018 I5 years old case 30-07-2025 Mlsc. Arguments325 RCA SC]/29/2019 RAJNI VS MANOJ GUPTA 28-11-2019 5 years old case 21-07-2025 Mlsc. Arguments



SATISH JAIN Vs HARJIT SINGH
19-01-2019 5 years old case 07-07-2025 Order16 ATTA UR REHMAN (DECEASED) VS DDA
19-04-2016 5 years old case I07-07-2025 Final ArgumentsIPROMILA BHALLA VS DR. BIIENDER SINGH
27-01-2020 I5 years old case 23-07-2025 Misc. cases/purpose16 SEEMA KAPOOR VS RAJIV KUMAR KAPOOR I19-02-2016

5 years old case |o4-06-2025 |Misc./ Arguments lConnected with SI no. 419 I16 SH MAHAVIR SINGH Vs SH SURENDER
23-04-201 6 ‘5 years old case 24-07-2025 ‘Flnal Arguments ‘Connected with Sl no. 15316 FIPUSHPA AUTO COMPLEX WELFARE ASSOCIATION (REGD) VS DDA
01-08-2016 5 years old case I19-08-2025 IMisc. cases/purposeISH. JITENDER GOPAL VS SH. MANGAL SINGH BEDI
28-02-2018 .5 years old case I05-06-2025 OrderRISHABH AGGARWAL RAHUL Vs KANTA AGGARWAL
28-02-2019 ‘5 years old case 08-08-2025 (Misc. ca ses/purgoseRAJNI MALHOTRA VS JASBIR SINGH MATHARU
03-01-2023 13-08-2025 Misc. cases/purpose

Thakur das VS BSES RAJDHANI POWR IJ'D
07-01-2025 02-06-2025 ‘Misc. cases/purpose

I KULBIR KAUR VS UIJWALA PANDEY
I16-02-2023 12-07-2025 Mlsc. caseslpurpose Connected with Sl no. 562

I USHA RANI BABBAR VS LAXMAN
27-02-2024 10-07-2025 Mlsc. cases/purpose Connected with SI no. B22VIJAY KUMAR VS PAPPU TAK
11-12-2020 18-08-2025 Misc./ Arguments[.

GURPREET SINGH VS AMEEK SINGH SAWHNEY
01-03-2023 18-07-2025 Misc. cases/purpose

{GAURAV VASHISHST VS BSES RAJDHANI POWER LTD
02-07-2022 30-05-2025 ‘Order

SANJAY V5 VIRMA DEVI 123-02-2023
703-06-2025 ‘Misc./ Arguments

MANISH CHAWLA Vs MUNICIPAL CORPORATION OF DELHI
06-05-2025 12-07-2025 Mlsc. cases/purpose ConnectedTRIPTA CHAWLA THRUGH LR&#039;S SH MANISH CHAWLA VS SH. N. 0

K. [HA 6-05-2025 12-07-2025 Misc. cases/purpose ConnectedSHEELA DEVI VS RAM AVTAR
25-03-2023 02-0?-2025 Misc./ Arguments

SUM ERMAL PATAWARI TRUST VS DINESH KUMAR AGGARWAL
06-01-2023 ‘07-07-2025 Misc./ Arguments Connected with SI no. 422‘MANISH CHAWLA VS ASHISH ANAND
18-01-2025 729-08-2025 Mlsc. cases/purpose

ASHOK GOEL VS CHARANJEET ARORA
31-03-2023 ‘13-08-2025 Misc. cases/purpose

SATINDER PAL SINGH CHOPRA VS RAJESH GUPTA
20-03-2024 07-07-2025 Miscicases/purpose ‘Connected with SI no. 804

l LMANPREET KAUR VS KULWANT KAUR
12-04-2023 07-08-2025 Misc./ Arguments Connected with Sl no. 846‘SH GAUTAM BHATIA Vs SMT SUSHMA NANDA I07-05-2024 26-08-2025 Misc. cases/purpose Connected with SI no. 818NAVRATTAN VS OM PRAKASH SINGARIA
14-02-2024 22-07-2025 Misc. cases/purpose ConnectedGIRIRAJ SINGH V5 SURINDER CHOPRA
31-05-2023 02-06-2025 ‘Mlsc. cases/purpose

USHA V5 SALIK RAM
19-01-2023 04-06-2025 Mlsc. cases/purpose

ISATVINDER PAL SINGH VS SAURABH LAMBHA
29-01-2025 I06-08-2025 Mlsc. cases/purpose

NIKKITA BEDI VS RITA SHARMA
11-07-2023 04-06-2025 Misc. cases/purpose Connected with SI no. 626CHARANJEET ARORA VS ASHOK GOEL
15-12-2021 13-08-2025 Misc./ Arguments Connected with SI no. 373DR. ASHFAQ AHMED Vs SANTOSH
31-07-2023 02-06-2025 Misc. cases/purpose



358 ‘Contempt
=,Petitioh/35/2024 N K Mann Vs Pradeep Kumar Sharma 31-07-2024 09-06-2025 Misc./ Arguments

359 Contempt
Petition/36/2023 SUNDERWATI VS GOVERNMENT OF NCT OF DELHI 21-07-2023 28-08-2025 Misc. cases/purpose

360 Contempt
Petition/37/2024 HYOTI VS SH JOGENDER SINGH 02-08-2024 12-07-2025 Misc. cases/purpose

361 Contempt
Petition/38/2022 ‘ANIL KUMAR Vs PC MISHRA 19-10-2022 12-08-2025 Misc./ Arguments

362 Contempt
Petition/38/2024 Shri Chander Bhan Vs Shri MotiLal Chaurasla 14-08-2024 02-08-2025 Plaintiff/Petitioner Evidence

363 Contempt
Petition/39/2022 DILIP KUMAR BASU V5 POOJA TANEIA 28-10-2022 06-0s-2025 Misc. cases/purpose Connected w

364 Contempt
Petition/40/2 O24 |j.AGIER SINGH Vs SAPNA SHARMA 29-08-2024 11-06-2025 Misc. cases/purpose Connected w

365 Contempt
Petition/41/2024 MANISH CHAWLA VS MUNICIPAL CORPORATION OF DELHI 09-09-2024 29-08-2025 Misc. cases/purpose

366 Contempt
Petition/43/2022 MOHAN BHANDARI V5 NAFIS AHMAD 15-12-2022 07-08-2025 Misc./ Arguments Connected w

367 Contempt
Petition/48/2 023 SH BINDESHWAR RAI Vs SH MANI RAJ I 17-10-2023 04-06-2025 Misc./ Arguments

368 Contempt
PetitioriL5_/2023 SUMITRA RANI LUTHRA Vs MUNICIPAL CORPORATION OF DELHI 10-02-2023 06-08-2025 Misc./ Arguments

369 Contempt
Petition/5/2025 SH ANAND PARKASH VS SH VIRENDER JAIN 20-02-2025 05-08-2025 Misc. cases/purpose

370 Contempt
Petition/50/2024 ‘Jaina Properties Pvt Ltd Vs HARI RAI 30-11-2024 30-08-2025 Misc. cases/purpose

371 Contempt
Petition/51/2024 DEV KUMAR VS SOM WAIT 18-12-2024 14-07-2025 Misc. cases/purpose

372 Contempt
Petition/52/2023 BALVINDER SINGH V5 RANJIT SINGH 07-11-2023 18-07-2025 Misc. cases/purpose

373 Contempt
Petition/6/2023 KRISHNA DEVI V5 ARVIND GUPTA 10-02-2023 09-06-2025 Misc./ Arguments

374 Contempt
Petition/6/2024 SH. NAVRATTAN Vs SH OM PRAKASH SINGARIA 14-02-2024 22-07-2025 Misc. cases/purpose Connected

375 Contempt
Petition/7/2020 DR. NASEEM AHMAD VS AMAR SINGH 05-11-2020 23-07-2025 Misc. cases/purpose

376 Contempt
Petition/7/2025 BHARAT ARORA VS JYOTI SALUJA 03-03-2025 16-07-2025 Misc. cases/purpose

377 Contempt
Petltlon/8/2021 PRITAM KAUR VS RAM KISHAN 30-03-2021 10-07-2025 Misc./ Arguments

378 Contempt
Petition/9/2024 ANURADHA SHARMA VS KUNAL MONGIA 27-02-2024 09-07-2025 Misc./ Arguments Connected wi

379 Contempt
Petition/g/2025 BASANT KHATRI V5 SUNIL KUMRA BHOLA 22-03-2025 10-06-2025 Misc. cases/purpose Connected wi380 Counter Claim/1/2023 SYED SHAMSHAD ALAM VS M/S ALUTECH INDUSTRIES 03-01-2023 16-07-2025 Plaintiff/Petitioner Evidence Connected wi‘381 Counter Claim/14/2023 PARIMAL BHATNAGAR VS KULBIR KAUR 14-07-2023 12-07-2025 Misc. cases/purpose382 Counter Claim/18/2023 SUMAN VS VIJENDER SINGH 20-11-2023 26-07-2025 Misc./ Arguments383 Counter Claim/18/2024 SURJEET SINGH VS SMT INDERJEET KAUR 08-05-2024 06-08-2025 Misc./ Arguments Connected wil384 Counter Claim/21/2023 SH VINAY BHALLA VS SH ANJALI LAMBAH 18-12-2023 I10-06-2025 Misc./ Arguments |Connected wil385 Counter Claim/22/2023 MUNNI BABU SH MOHAN KUMAR VS RAKESH SHARMA 18-12-2023 03-06-2025 Misc. cases/purpose386 Counter Claim/23/2024 KAVNEET KAUR Vs GURMEET KAUR 08-07-2024 23-08-2025 Misc. cases/purpose387 Counter Clalm/3/2024 BALDEV KRISHAN VS SH JAGDISH CHANDER 06-02-2024 26-07-2025 Misc. cases/purpose388 Counter Claim/3 7/2024 HEMANT SHARMA Vs SUMAN UPRETI 12-11-2024 30-07-2025 Misc. cases/purpose389 Counter Claim/38/2024 MANVEET SINGH VS PRAMOD KUMAR [05-12-2024 08-07-2025 Misc. cases/purpose IConnected wil390 Counter Claim/5/2024 HIMANSHU JAISWAL VS MANISH KUMAR GARG 16-02-2024 11-08-2025 [Mlsc. cases/purpose Connected wll391 Counter Claim/6/2023 SURENDER KUMAR VS SURESH KUMAR SUDESH KUMAR 28-04-2023 23-07-2025 l5laintiff/Petitioner Ev idence



5/2024 ISUNDER LAL GUPTA VS KAMLESH 22-02-2024
12-06-2025 OrderI/2023 DE CONVERTER INDIA PVT LTD VS SUPER PLASTIC COATS PVT LTD 25-05-2023
13-08-2025 Misc. cases/purposeM/S PCM WORLDWIDE FLIGHTS PVT. LTD V5 MS.AN]ALI ASHOK SHARMA 03-01-2023
13-08-2025 ‘Plaintiff/Petitioner Evidence

Z4 M/s R K G Sales Through Its Sole Prop Shri B S Goel Vs M/s Ginni Tea
Industries Ltd 19‘°7'2°24 21-08-2025 Misc. cases/purpose

Z0 M/S ARBRO PHARMACEUTICAL PRIVATE LIMITED VS RAKESH DHAM
AND OTHERS 2B'1°‘2°2° 21-08-2025 Misc. cases/purposeI3 SHEELA VS JAI SINGH 04-08-2023

I29-07-2025 ‘Mlsc. cases/purposeI3 OM LOGISTICS LTD VS M/S VEDIC ENTERPRISES PVT LTD I04-08-2023
I04-07-2025 Misc. cases/purposeSHELLZ OVERSEAS PVT LTD VS BAKSHISH RETAIL PVT LTD AND OTHERS 23-01-2023
04-06-2025 Misc. cases/purposeL5 Kuldeep Kaur Vs Sudhir

23-07-2024 04-07-2025 Misc./ Arguments£5 Charanpaaduka Industries Pvt Ltd Vs Vagaram Shankararam 24-07-2024 ‘01-09-2025 ‘Misc. cases/purpose Connected-I> ‘Charanpaaduka lncluistries Pvt Ltd Vs Rajeev Tharwani
24-07-2024 01-09-2025 Misc. cases/purpose ConnectedIU IAMEEK SINGH SAWHNEY VS GURPREET SINGH 08-07-2022 24-07-2025O SH. ASHOK KUMAR GUPTA Vs MS BALAJI ELECTRONICS |0s-11-2020 21-07-2025

|Misc./ Arguments
(Plaintiff/Petitioner EvidenceLu DAYAWATI YADAV VS JAGMAL SINGH YADAV 07-08-2023 29-08-2025 ‘Misc./ ArgumentsLA) M/S FABCOTT INDIA CLOTHING LLP VS KUMAR GAURAV 05-08-2023 I08-0 7-2025 Plaintiff/Petitioner EvidenceLU IFABCOTT INDIA CLOTHING LLP Vs GURMEL SINGH I05-08-2023 26-08-2025 Misc. cases/purpose‘BALWINDER KAUR VS SUDESH DEVI

11-07-2022 ,29-01-2025 Plaintiff/Petitioner Evidence|—|IU SATVINDER KAUR VS ASHA GROVER I10-09-2021 I29-us-2025 IISSUBS-I5
25-07-2024

V

I 05-06-2025 Misc. cases/purpose-I5

IIITENDER SINGH V5 THE DEPUTY COMMISSIONER
MANMOHAN SINGH VS PARUL IOBAN 25-0 7-2024 02-07-2025 Jssues-Fl Dinesh Kumarvs Menka Chauhan 26-07-2024 I04-0s-2025 ‘Misc. cases/purposeI’\J BALWANT SINGH VS HEERA BIWI 13-07-2022 08 07-202 5 Misc. cases/purposeLN IMANISHA MITTAL V5 MUNICIPAL CORPORATION OF DELHI

10-08-2023 14-07-2025 |Misc./ Arguments I 1-IQ ‘Mahender Singh Vs Sonu 29-07-2024 I |03-oe-2025 Misc. cases/pugaose|\J ATUL MALHOTRA VS M/S MY SHUBH YATRA
15-07-2022 09-07-2025 IPlalntil‘f/Petitioner Evidence-p Suresh Chand Vs Shushila Devi 29-07-2024 I02-01-2025 ‘Misc./ Arguments4.‘ Krishan Kumar Kaushik Vs Poonam Bhardwaj -l29-07-2024 04-07-2025 Misc. cases/purposevi.- IEYE FINANCE PVT LTD VS PUNIT KUMAR
14-08-2023 I11-07-2025 Plaintiff/Petitioner Evldence|Pawan Dubey Vs Harish Mehta 31-07-2024

I
18-08-2025 IMisc. cases/purpose I lZENITH ROLLERS PRIVATE LIMITED VS RT PACKAGING LIMITED 16-07-2022 03-07-2025 ‘Misc. cases/purpose(M/S 4S TRADERS Vs M/S KHANNA ELECTRIC CO. ' 16-08-2023 I23-07-2025 Plaintiff/Petitioner Evldence onnected 7IM/S 45 TRADERS V5 M/S KHUSHI ELECTRICALS

16-08-2023 23-07-2025 Misc. cases/purpose
C
ConnectedAshok Suri Vs ldbi Bank Ltd

02-08-2024 02-06-2025 Misc. cases/purposeIIOGENDER SINGH Vs PARDEEP RATHEE 02-08-2024 12-07-2025 Plaintiff/Petitioner EvidenceIAYE FINANCE PVT LTD VS SUNIL VERMA 17-08-2023 17-07-2025 Plaintiff/Petitioner EvldenceASIAN RUBBER INDUSTRIES Vs NAJIM ALI 18-11-2020 22-08-2025 Mlsc. cases/purposeFABLAS IMPEX PVT LTD V5 NITIN KUMAR VISHWAKARMA 21-07-2022 1 24-07-2025 Misc./ Arguments‘SUMAN UPRETI Vs Hemant Sharma
‘NIRMALA NAYYAR Vs RHYTHM SHARMA I

08-08-2024
07-08-2024

30-07-2025
I2 7-08-2025

‘Misc. cases/purpose
Misc./ ArgumentsMEERA DEVI Vs RA] NATH 05-08-2024 01-08-2025 Mlsc. cases/purpose_Smt Anjana Aggarwal Vs Mohinder Kumar Gupta O9-08-2024 26-07-2025 Misc. cases/purposeIANIL KUMAR WADHAWAN VS NINA SHARMA 25-07-2022 19-08-2025 ‘Misc./ ArgumentsISARO] MALIK VS DHAIRYA MAHAJAN 26-07-2022 02-07-2025 Plaintiff/Petitioner EvldenceIlal Devi Vs Alka Chopra 12-08-2024 10-07-2025 |Misc./ ArgumentsMANISH VS BSES RAJDHANI POWER LTD

23-08-2023 06-06-2025 Misc. cases/purpose I
I IRANJIT SINGH VS SURINDER KAUR 04-10-2021 11-0 7-2025 ‘Plaintiff/Petitioner Evldence



I
I

I
’l4I
I"

I

I
I

I
II

I
v->-

438 fcs sq/1145/2023 M/S ACTION FOOTWEARS PRIVATE LTD VS M/S SHREEJI
AGENCYTHROUGH ITS MANAGING PARTNER 23-08-2023 25-07-2025 Misc./ Arguments

439 cs sci/1145/2024 POONAM BHOLA V5 SUSHMA SHARMA 13-08-2024 08-07-2025 Issues440 cs sq/1146/2021 RATAN LAL VS KRISHNA GOPAL SHARMA I04-1o~2o21 10-06-2025 IMisc. cases/purpose441 |cs sci/Z1146/2024 13-08-2024 28-0 7-2025 Mlsc. cases/purpose442 CS SCI/1147/2020 OGINDER SINGH VS SOUTH DELHI MUNICIPAL CORPORATION I23-11-2020 Order
I 2‘ 443 |cs sci/1147/2022

LM/S Sunll Steels Vs M/S Elegance Baby Toys
SUDERSHAN LAL KAPOOR Vs SHAKTI KUMAR SETHI 27-07-2022

I04-os-2025
27-oa-2025 Misc./ Arguments444 CS SC]/1153/2020 PRADEEP KUMAR AND ORS. VS N.D.M.C. AND ANR. 23-11-2020 I31-07-2025 IMisc. cases/purpose Connected w445 cs sc]/1153/2024 ALROCS LIFESTYLE PVT LTD VS BALAII FOOT WEAR 14-08-2024 29-08-2025 Misc.446 CS SC]/1_158/2022 SUPER PLASTIC COATS PVT LTD Vs DE CONVERTERINDIA PVT LTD 28-07-2022 ‘13-08-2025 Misc.

cases/purpose
cases/purpose447 CS SC]/116/2025 IGIRDHARI LAL Vs SURESH I27-01-2025 |o3~oe-2025 IMisc. cases/purpose448 CS SC]/1161/2023 UNION BANK OF INDIA V5 MR EMAKOR SUCHIANG 25-08-2023 08-07-2025 Misc.449 CS SC]/1165/2020 AJAY SINGH VS SARDAR SINGH 25-11-2020 01-09-2025
cases/purpose

Misc./ Arguments
{I1

450 CS SCI/1165/2024 ASHOK GUPTA Vs RAM GOPAL YADAV 16-08-2024 I21-oa-2025 ‘Misc./ Arguments
451 cs sci/1166/2024 LT SH GANGA BISHAN THROUGH LR MR RAMESH SHARMA V5 VIJAY

PANDEY 16-08-2024 I14-oa-2025 Mlsc. cases/purpose
452 CS SCI/1167/2024 Tanzeel Ahmed Vs Shiv kumar gupta 17-08-2024 08-07-2025 Plaintiff/Petitioner Evidence453 CS SCI/1168/2024 SANJEEV KUMAR VS RAMBIR SINGH I17-oa-2024 28-07-2025 Misc. cases/purpose454 CS SCI/117/2021 RAIESH ARYA V5 NARESH TAGRA 19-01-2021 I03-oe-2025 MISC. cases/purpose455 cs sci/117/2024 Sundeep Chatrath Vs Kamiesh Bhatia I23-01-2024 02-06-2025 ISSUES456 CS SC]/1 1 71/2023 AYE FINANCE PVT LTD Vs MOHAMMAD NAFIS 26-08-2023 17-07-2025 IMisc. cases/purpose IConnected457 CS SC]/1 171/2024 MIS SC] COLOURS Vs MIS PEARL INTERNATIONAL I17-os-2024 25-07-2025 Misc.458 CS SC]l11 72/2023 AYE FINANCE PVT IID VS IAGROOP SINGH 26-08-2023 I17-07-2025 Misc.

cases/purpose
cases/purpose Connected459 CS SC]/1173/2023 AYE FINANCE PVT LTD VS KISHAN SINGH 26-08-2023 17-07-2025 Misc. cases/purpose Connected460 CS SC]/1175/2023 AYE FINANCE PVT LTD VS KAMLA DEVI 26-08-2023 17-07-2025 Misc. Connected461 CS SCI/1 176/2022 01-08-2022 21-O8-2025 Piaint
cases/purpose
iff/Petitioner Evidence Connected462 CS SC]/11 77/2022 ANMAY JAIMINI VS STARKE AND COMPANY PVT LTD 01-08-2022 |21-oa-2025 Plalntlff/Petitioner Evidence Connected463 |cs sci/1178/2022 TANMAY JAIMINI Vs STARKE INDUSTRIES |o1-oa-2022 21-08-2025 Plaintiff/Petitioner Evidence Connected464 CS SCI/1188/2023

‘TANMAY IAIMINI V5 M/S STARKE MINE CHEM

KAMLESH VS SUNDER LAL GUPTA 28-08-2023 12-06-2025 Order465 cs sci/119/2025 Krishna Devi Vs Puran Singh Randhawa 28-01-2025 31-07-2025 Misc. cases/purpose466 cs sci/12/2023 M/S PCM WORLDWIDE FLIGHTS PVT. LTD Vs MS. RIYA BISHT 03-01-2023 07-08-2025 Plaintiff/Petitioner Evidence467 CS SC]/120/2021 KHURSHIDA V5 RUKSAR RUKHSAR SONI 19-01-2021 10-07-2025 Plaintiff/Petitioner Evidence468 CS SCI/1201/2022 KRISHNA VS DELHI URBAN SHELTER IMPROVEMENT BOARD I05-os-2022 I06-os-2025 Misc. cases/purpose469 cs sci/1204/2021 VIJAY KUMAR TANDON VS S. PARAMIIT SINGH 11-10-2021 04-07-2025 Misc./ Arguments .470
471

CS SCI/1204/2022
CS SC]/1205/2021

CANARA BANK VS SINDHUIA OVERSEAS
SATPAL CHOPRA V5 SUNNY CHOPRA

06-08-2022
1 1-10-2021

24-07-2025
21-07-2025

Mlsc.
Misc.

cases/purpose
cases/purpose472 CS SCI/1208/2024 ‘Radhika Devi Vs Ajay Pal Singh 23-08-2024 27-08-2025 Misc. cases/purpose473

474
cs sq/1214/2023
cs sci/1215/2023

AYE FINANCE PVT lJ'D VS POTHU RAIUJ
AYE FINANCE PVT lJ'D VS SEGU VENKATA LAKSHMI

31-os-2023
I31-os-2023

17-07-2025
17-07-2025

Plaintiff/Petitioner Evldence
PIaIntifflPetitIoner Evidence

Connected
Connected475 CS SCI/1216/2024 MS KRISHNA DEVI Vs MS RAKHI NASKAR 17-08-2024 30-07-2025 Mlsc. cases/purpose476

477
cs sci/1219/2024
cs sci/1221/2024

Kavita Vs Rajesh Kumar
|Tarsem Lal Chalana Vs Vikas Chalana

27-08-2024
21-08-2024

01-oa-2025
I09-07-2025

Misc.
Misc.

cases/purpose
cases/purpose

478 CS SC]/1229/2022 GURVINDER KAUR VS SOUTH DELHI MUNICIPAL CORPORATION
THROUGH ITS SUB REGISTRAR BIRTH AND DEATH CERTIFICATE 17-08-2022 18-07-2025 Plaintiff/Petitioner Evldence

479
480

cs sci/1230/2022
cs sci/1232/2024

BANK OF BARODA Vs RIYASAT CHAUDHARY
Parveen Babbar Vs Sachin Gulati

17-08-2022
29-08-2024

09-07-2025
04-06-2025

Misc.
Misc.

cases/purpose
cases/purpose481 CS SCI/1233/2023 ;BlBHASH BISWAS VS SUNIL 01-09-2023 16-07-2025 Mlsc. cases/purpose482 CS SC]/124/2021 ASHOK GOEL VS CHARANIEET ARORA 12-01-2021 13-08-2025 Misc./ Arguments Connected wii483 CS SCI/1245/2023 ASHA VS GOVERNMENT OF NCT OF DELHI O2-09-2023 I11-08-2025 Misc. cases/purpose484 cs sci/124a/2020 GEETA YADAV Vs PAWAN 14-12-2020 03-06-2025 Misc./ Arguments485 CS SCI/1259/2021 VINOD KUMAR VS GEETU ARORA SRIVASTAVA 23-10-2021 ‘14-07-2025 Order



24 ASHA V5 THE STATE AND ORS
03-09-2024 04-08-2025 Misc. cases/purpose22 KARAN MAILK Vs MUNICIPAL CORPORATION OF DELHI
25-08-2022 I29-oa-2025 ‘Misc. cases/purpose

I09-06-2025 M isc. cases/purpose
24 Banwari through his LRs Vs Chandagi through his LRs I05-O9-2024
20 V HARI BHAGWAN TYAGI VS NIRVAAN PLASTICS INDUSTRIES PVT LTD

14-12-2020 |PIaIntIff/Petitioner EvidenceZ0 GURSHARAN KAUR Vs JASPAL SINGH GILL T18-12-2020 05-08-2025
18-08-2025

I
Misc. cases/purposeIII NARINDER KAUR VS THE STATE

06-09-2023 03-06-2025 |OrderZS ' Rajesh Arora Vs PINKI KOHLI Ioe-09-2024 I i2S—08-2025 ‘Misc. cases/purposeS P RAM KUMAR KANOJIYA vs AMIT KUMAR
06-09-2024 I11-oa~2o25 ISSUESZS CHANDNI DEVI Vs SMT DHEERAWATI _
06-09-2024 I071-os-202s IMisc. cases/gurpose I6 ‘SMT. GEETA ARORA V5 MR. MADHUR MALHOTRA
19-12-2020 I 30-07-2025 ISSUES-IS IHemant Kumar V5 IQBALBASHA MAHMADHUSEIN SAIYED I09-09-2024 I99-0 7-2025 Misc. cases/purpose-D [MUKESH KUMAR SHARMA VS AMARDEEP
09-09-2024 toys-os-2025 ‘Misc. cases/purpose‘ISLAM Vs MUNCIPAL CORPORATION OF DELHI
24-01-2024 28-08-2025 Plaintiff/Petitioner Evidence0 MS. SHILPA ABROL VS NORTH DELHI MUNICIPAL CORPORATION
L23-12-2020 25-07-2025 Misc./ Agpearance3 SRIRAM VS BSES RAJDHANI POWER LTD
I12-09-2023 Misc. CGSES/PUIPOSE3 IAYE FINANCE PVT LTD Vs IMRAN PASHA 112-09-2023 _ 3~o7-2025

117-07-2025 Misc. cases/puqsose_ ADESH KUMAR VS SUNDER LAL 24-01-2024
14-07-2025 Misc./ Arguments-5 Kusum Vs AMARDEEP

‘10-09-2024 I29_o7-2025 Misc. cases/girposeQ IANGURI DEVI VS SOS VEHICLE SERVICES PVT IJ'D
i23—12-2020 _I 10-06-2025 Misc. cases/purposeL7 ‘LAL smon vs SONIA JAIN
23-12-2020 3-07-2025 Misc./ Argumentsu: VIJENDER SINGH V5 SUMAN I13-09-2023 Ea-o1-2025 ‘IssuesI\I KAMAL SHARMA VS MUNICIPAL CORPORATION OF DELHI
01-09-2022 28-08-2025 Misc./ Argumentson Ipron vs ASHA GUPTA
I13-09-2023 ‘21-08-2025 . Order,- SONIA DHAWAN V5 DIVYA MEHTA
11-09-2024 [be-oa-2025 ‘Misc. cases/purpose-'- M/5 TECHNO POLYMERS VS M/S ASh0o Model Arts
11-09-2024 31-07-2025 Misc. casesgaurpose ConnectedM/S ARCO PLAST Vs ASHOO MODEL ARTS
11-09-2024 31-07-2025 Misc. cases/purpose IConnected

[The Federal Bank Ltd. Vs RAJENDRA NATH
30-01-2023 04-07-2025 Misc. cases/purpose‘M/s Divya Traders And Cleaning Services Vs M/s J B Enterprises
‘12-09-2024 28-07-2025 Misc. cases/purpose‘Ashok Kumar VS SHARAD BHOLA
12-09-2024 Ios-oa-2025 Misc. cases/purposeV§hri Subhash Vs Shri Vishwanath
13-09-2024 ‘03-07-2025 ‘Misc. caseslpurgpse Connected with SI no. 1059QATINDER PAL SINGH VS THE INSPECTOR GENERAL OF REGISTRATION
02-11-2021 10-06-2025 Defendant/Respondent EvidenceDEEPAK SURI Vs KEV LOGISTICS 102-09-2022 12-07-2025 Plaintiff/Petitioner Evidence‘RAJESH KUMAR Vs-JAGDISH LAL -

;AYE FINANCE PVT |:ro Vs MANISH KUMAR ‘ls-09-2023
14-09-2023 I02-os-2025

os-07-202s
Misc. cases/purpose
Misc. cases/purpose

‘Connected with SI no. 757GSE ENTERPRISES PVT LTD Vs N K BUILDOCM
15-09-2023 V 03-07-2025 Misc. cases/purgoseVFASPREET ARORA Vs AVTAR SINGH VIRDI I17-09-2024

Misc. cases/purposeIDILBAGH SINGH VS PRAVEEN BANIARA
16-09-2023

7-07-2025
5-06-2025 Misc./ ArgumentsCELESTIAL ENTERPRISES V5 NEWDELHI MUNICIPAL CORPORATION

16-09-2023 ‘04-06-2025 Misc. cases/purposeHARISH KUMAR V5 GIRVAR SINGH 7
‘16-09-2023 12-07-2025 Misc./ ArgumentsIGURLEEN KAUR AND ORS V5 NARESH SHARMA
18-09-2024 .19_o1-202s Misc./ ArgumentsICHEF ZONE INTERNATIONAL FOOD PVT. ETD. V5 M S FOODS I
06-09-2022 [oe-os-2025 IMisc. cases/purposeCHEF ZONE INTERNATIONAL FOOD PVT. LTD. VS] S ENTERPRISES

LCHEF ZONE INTERNATIONAL FOOD PVT. LTD. Vs SINGHAL TRADERS ‘06-09-2022
06-09-2022 I 19-08-2025 Plaintiff/Petitioner Evidence

Plaintiff/Petitioner EvidenceCHEF ZONE INTERNATIONAL FOOD PVT. LTD. VS SHREE DAYAL TRADERS
06-09-2022

g1s-07-2025
‘02-06-2025 Misc. cases/purpose

I
RAKESH SHARMA VS GOVT OF NCT OF DELHI

19-09-2024 |12-oe-2025 Misc. cases/purpose_ AMRIK SINGH V5 INDER SINGH
12- 11-2021 =02-08-2025 ‘Misc./ ArgumentsPRAVEEN KHANNA PEENA KHANNA VS MCD
20-09-2024 02-07-2025 Misc./ ArgumentsIGIRDHAR TOLANI VS R K NANDA 11s-09-2023 I I29-oa-2025 IPlaintIff/Petitioner Evidence_ VEENA VS ASHOK MADAN
23-09-2024 I08-07-2025 ‘Misc. cases/purpose



535 IURVINDER PAL SINGH V5 INDERJEET SINGH AND ANOTHER 25-01-2024 12-07-2025536
Jcs sci/138/2024Y

CS SCI/1386/2021 ASHISH ANAND Vs TRIPTA CHAWLA 16-11-2021 29-08-2025
Misc. cases/purpose
[Misc./ Arguments

537 CS SC]/1388/2024 AMIT VED THROUGH ATTORNEY VARDEEP CHAUDHARY V5 GULJINDER
SINGH 26-09-2024 I29-08-2025 Misc./ Arguments

538 CS SCI/1393/2024 RESIDENCE WELFARE ASSOCIATION VS MUNICIPAL CORPORATION OF
DELHI 27-09-2024 10-06-2025 Misc./ Arguments

539 CS SCI/140/2024 BAL KISHAN SHARMA AND ANOTHER VS DELHI DEVELOPMENT
AUTHORITY 27-01-2024 02-06-2025 Order

540 CS SCI/1408/2024 AIHIFusion Technologies Pvt Ltd Vs Kushagra Sahani 30-09-2024 01-08-2025 Misc. cases/purpose
'__..
i S41 cs sci/1409/2022

M/S GUPTA LUTHRA
THE SANT TULSI DAS CO OPERATIVE GROUP HOUSING SOCIETY LTD Vs‘

08-09-2022 12-08-2025 Piaintiff/Petitioner Evidence Connected
542 CS SC]/14 10/2022 'THE SANT TULSI DAS CO OPERATIVE GROUP HOUSING SOCIETY LTD VS

SUBHASH KHANNA 08-09-2022 12-08-2025 Plaintiff/Petitioner Evldence Connected
543 CS SCI/1411/2022 THE SANT TUISI DAS CO OPERATIVE GROUP HOUSING SOCIETY LTD VS

M/S S.C. KATHURIA 08-09-2022 27-08-2025 Plaintiff/Petitioner Evidence ConnectedI 544 cs sci/1412/2022 SIMENDER KOUR Vs NEERAI DHINGRA ALIAS NEERAI 09-09-2022 ‘26-07-2025 Misc./ Arguments545 CS SCI/1421/2023 RAKESH Vs SH. ANIL KUMAR =23-09-2023 12-07-2025 Misc. cases/purposeS46 CS SC]/1425/2024 Ram Bharose Vs SH MAHABIR 05-10-2024 24-07-2025 Plaintiff/Petitioner Evidence
.._.-_.___ 547 cs sci/1432/2022 CANARA BANK ERSTWHILE SYNDICATE BANK Vs PRINCE ENGINEERING

15-09-2022 03-07-2025 final Arguments
548 CS SCII1435/202 1

HROUGH PROPRIETOR MR. ARIUN SINGH
AVINDER KAUR V5 THE INSPECTOR GENERAL OF REGISTRATION 23-11-2021 10-06-2025 Plaintiff/Petitioner Evidence549 CS SCI/143 6/2021 POONAM CHOUDHARI VS SATINDER KUMAR GUPTA 23-1 1-202 1 18-08-2025 ‘Misc. cases/purpose550 |cs sci/1437/2021 23-11-2021 07-0]-2025 IMIsc./ Arguments Connected wi551 CS SC]l1438/202 1

DINESH KUMAR AGGARWAL VS SUMERMAL PATAWARI TRUST
AI BHAGWAN VS PARVEEN 23-11-2021 25-07-2025 Order552 CS SCI/1440/2024 SMT NARINDER KAUR VS SANDEEP GABA 08-10-2024 25-07-2025 Misc. cases/purpose553 CS SCI/1445/2024 ARUN KUMARIHA VS BINITA DEVI 09-10-2024 04-07-2025 Misc. cases/purpose554 CS SCI/1446/202 1 HABIBAN V5 STATE (GOVT. OF NCT OF DELHI) 23-11-2021 18-07-2025 Plaintiff/Petitioner EvidenceS55 CS SC]/1447/2024 RAJESH KUMAR Vs Satbir Singh Bhdoria I09-10-2024 I05-oa-2025 IMisc. cases/purposeS56 cs sci/145/2023 SURESH KUMAR SUDESH KUMAR VS SURENDER KUMAR 03-02-2023 23-07-2025 Issues557

558
CS SC]/145/2025
CS SCjl1450/2021

PRAKHAR GUPTA Vs MCD West Zone
IBAJNI vs SATISH 01-02-2025

26-11-2021
31-07-2025 Misc. cases/purpose

Misc./ Arguments559 CS SCI/1451/2022 RAIENDER CHHABRA Vs DEEPA MALHOTRA 17-09-2022
19-07-2025
4-06-2025 Misc. cases/purpose560 cs sci/1452/2021 MR.PREM SINGH VS MS. SONALI SINGH 26-11-2021 05-06-2025 Misc./ ArgumentsZ 561 cs Sc]/1457/2022 BALVINDER SINGH V5 RANJIT SINGH 19-09-2022 18-07-2025 Misc./ Arguments562 |cs sci/145 7/2023 MANISH KUMAR GARG V5 HIMANSHU IAISWAL ‘2 7-09-2023 11-08-2025 Misc. cases/purpose Connected wi563 CS SCI/1457/2024 DEV KUMAR VS SOMWATI 14-10-2024 14-07-2025 Misc. cases/purpose564 CS SCI/1467/2022 M/S VIDYA SAGAR FOODS PVT LTD VS PRIYANK GARG 20-09-2022 23-07-2025 Misc. cases/purpose565 CS SCI/1468/2022 SMT. RAINI SHARMA VS SURESH MISHRA AND OTHERS 20-09-2022 ioa-oa-2025 IMisc. cases/purpose566 Ics sci/1477/2024 NARAIN WOODS PRIVATE IID VS ANKUSH GARG 16-10-2024 26-07-2025 Plaintiff/Petitioner Evidence567 CS SC]/14 78/2023 ARCHNA SHARMA VS SELFX INDIA PVT. LTD. 04-10-2023 06-06-2025 Misc. cases/purpose568 CS SCI/1478/2024 VIMAL VERMA VS SMT SANTOSH 16-10-2024 05-07-2025 Misc. cases/purpose569 CS SC]/1480/2023 IMR. HARI NATH Vs MR. GULSHAN KUMAR 04-10-2023 21-07-2025 IPIaintiff/Petitioner Evidence570 CS SC]/1481/2023 AYE FIANCE PVT LTD VS MR. C E DHARANEENQRA 03-10-2023 17-07-2025 Misc. cases/purpose Connected571 CS SCI/1482/2023 AYE FIANCE PVT LTD VS JAGTAR SINGH I03-10-2023 17-07-2025 Misc. cases/purpose Connected572 CS SC]/1490/2024 nubhav I-ibres Pvt Ltd Vs Harihar Thread co 21-10-2024 |02-oa-202s IMisc. cases/purposeI 573 CS SC]/1492/2021 ISATISH SHARMA V5 PAPPU KUMAR 29-11-2021 06-06-2025 Plaintiff/Petitioner Evidence574 CS SC]/1493/2023 IASPREET SINGH VS SUMAN MEHTA 06-10-2023 I13-08-2025 Misc./ Agpearance575 cs sci/1493/2024 Anubhav Fibres Pvt Ltd Vs jyotsana Enterprises 21-10-2024 02-08-2025 Misc. cases/purpose576 CS SC]/1507/2022 IM/S GOYAL PROPERTIES VS MANISH BAIDWAN 27-09-2022 22-08-2025 IMisc. cases/purpose [Connected577 CS SC]/1508/2022 M/S GOYAL PROPERTIES V5 VISHAL MURARKA 27-09-2022 22-08-2025 Misc./ Agpearance Connected578 CS SCI/15 10/2023 09-10-2023 |o1-07-2025 |Misc./ Arguments ConnectedS79 CS SCI/1511/2023

AMISH KATHPALIA Vs SANIEEV CHOPRA
AMISH KATHPALIA VS PARUL DHAL 09-10-2023 01-07-2025 Misc./ Arguments ConnectedL,--"T



J23 ‘RAKESH SHARMA VS SH. MUNNI BABU 07-10-2023
03-06-2025 Mlsc. cases/purpose

I24 AIIT SINGH VS BSES RAIDHANI POWER LTD I24-10-2024
‘MAYA DEVI VS VINOD KUMAR 24-10-2024 09-oe-2025

18-os-2025 cases/purposelos-07-2025
Misc. cases/purpose
Misc.
Misc. cases/purpose

I24 ‘
-22 ILoNeI_AssT INC Vs A.N. HANUMANT ENTERPRISES I28-09-2022
~24 KULDEEP SINGH Vs SUDESH RATHEE 25-10-2024
2 19-os-2025 ‘Misc. cases/purposeIVIKRAM SINGH DHIR VS SOUTH DELHI MUNICIPAL CORPORATION I01-02-2022

I29-oa-2025 Plaintiff/Petitioner Evidence
3 ‘STEP AHEAD LOGISTICS PVT LTD VS PING TELEMATICS PVT LTD 04-02-2023

25-07-2025 Misc. cases/purpose24 VILAXMAN DASS V5 SANIAY CHETIWAL 26-10-2024
1 05-06 2025 (Misc. cases/purpose24 .HarI Nath Srivastava Vs Ali 4 U Retail Pvt Ltd _ J26-10-2024 I -

I09-os-202s IMisc. cases/purpose23 UNION BANK OF INDIA ERSTWHILE ANDHRA BANK VS NEELIMA LADIES 11_10_2O23
GARMENTS AND COSMETICS

07-07-2025 Plaintiff/Petitioner Evidence24 Naresh kumar Vs Ratan 29-10-2024
26-08-2025 Misc. cases/purposeZ4 MANUFACTURES COOPERATIVE INDUSTRIAL ESTATE no Vs RELAXO Os 11 2024

FOOTWEARS LIMITED I ' '
26-08-2025 M Isc. cases/purposeiv Lu IRITA RANI VS GP PUNN AND ORS. I12-10-2023
22-08-2025 Misc. cases/purposeU3 AYE FINANCE PVT. LTD. Vs M KARMEGAM 112-10-2023
I17-07-2025 IMisc. cases/purposeU_ TIGURVINDER SINGH Vs SATISH CHANANA 11-10-2022
18-08-2025 I_ssuesK ‘Manorma Devi Vs GOVI" OF NCT OF DELHI ‘O5-11-2024

1 04-07-2025 7]Mlsc. cases/purposeL3 IM/S. SALWAN PAPERS PVT. LTD. Vs RANIAN PUNSHI GALA J14-10-2023
21-08-2025 Misc. cases/purposeM/S. OMI ENTERPRISES THROUGH ITS PRORRAJESH KUMAR VS M/S3 seven WINGS FILMS I14'1°'2°23
5-08-2025 Misc. cases/purposeU) IPANKA] KATIYAR vs ROHAN SONI AND ORS. I17-10-2023

07-07-2025 Misc./ ArgumentsU) TISITA DEVI SATIIA Vs MUKESH RAMPOTRA AND ORS 17-10-2023
11-08-2025 Plaintiff/Petitioner EvidenceM PARMINDER SINGH KOHLI VS INDERIEET 14-10-2022

LI
I

1 0-07-2025 ‘Plaintiff/Petitioner EvidenceA ‘SH SATBIR SINGH VS SH ANIL DALAL ‘12-11-2024
‘25-07-2025 Misc. cases/gurlposeJ3 Ijagdlsh Kumar Chawla vs Avina_sh Malhan 12-11-2024
17-07-2025 Misc. cases/PurposeAIAY NANDA VS DELHI URBAN SHELTER IMPROVEMENT BOARD GOVT 03_02_2O22

OF NCT DELHI
07-08-2025 Misc./ Arguments\N RAMII SINGH Vs VED PRAKASH H18-10-2023
I03-07-2025 I

‘Misc. cases/purposeQ INARINDER VS MUNICIPAL CORPORATION OF DELHI AND ORS 18-11-2024
‘23-07-2025 Orderw IAMORPHOS CHEMICALS PRIVATE LIMITED Vs NIRANIAN KUMAR RAY .19-10-2023
I29-08-2025 Misc. cases/purpose

v1 BEENA Vs ssss YAMUNA POWER no E [15-10-2022
0-07-2025 IPIaintiff/Petitioner EvidenceI 10-06-2025 IMisc. cases/pullpose

RAJ KUMAR BHALLA Vs KULDEEP MANDA , T 19-10-2023
RAJIESH AHLAWAT vs IAGJEEVAN I17-10-2022

P 07-os-2025 M isc./ ArgumentsABHA GAUR VS LEKHI RAM SHARMA ' I23-12-2021
I05-06-2025 ‘Plaintiff/Petitioner EvidenceANG BAHADUR V5 YASH PAL I23-12-2021 I I20-0a-2025 IMisc. cases/purposeShri Tiiakdhari Vs Municipal corgoratlon of Delhi

18-11-2024 17-07-2025 Misc./ ArgumentsIBAL KISHAN vs VIRENDER
I21-10-2023 12-07-2025 .Misc./ ArgumentsISTATE BANK OF INDIA VS RAVI KUMAR
21-10-2023 28-07-2025 Misc. cases/purpose‘LEELAVATI V5 KAMAL
20-11-2024 I09-06-2025 Misc. cases/purposeIAYUSHI SHARMA VS MOHIT GAUBA

I20-10-2022 25-07-2025 IMisc. casesflgurposeDalvinder Singh Vs Manjeet Singh
22-1 1-2024 I03-07-2025 ‘Issues-|22-10-2022 I08-0a-2025 IMIsc./ Arguments

ISHWAR CHANDRA KAPOOR VS SANJAY SACHDEVA
ASMINE KAUR VS GURBIR SINGH I

22-11-2024 27-08-2025 IMIsc./ ArgumentsMADHU RAINI VIG V5 SONIA I
‘23-11-2024 L 29-08-2025 IMisc. cases/purposeISh Kushai Pal Singh Vs Municipal Corporation of Delhi .
2S-11-2024 11-06-2025 Misc. cases/purpose_ UNION BANK OF INDIA Vs SURGICAL DIGITECH THROUGH ITS PROP. I
29-10-2022 ‘12-08-2025 ‘Plaintiff/Petitioner Evidence

LAXMI DEVI Vs THE COMMISSIONER, MUNICIPAL CORPORATION or_ ‘DELHI 25-10-2023 28-07-2025 Plaintiff/Petitioner Evidence‘MAHENDRA STEEI5 V5 PARVINDER KUMAR DAGAR
I01-11-2022 08-07-2025 [Misc./ ArgumentsSHREE KRISHNA PHARMACEUTICALS VS THE PRINA CHEMICALS WORKS
26-10-2023 11-06-2025 Misc. cases/purpose
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626 ICS SC]/167 7/202 3 MEENA VS THE STATE. GOVT OF NCT OF DELHI 27-10-2023 04-06-2025 Plaintiff/Petitioner Evidence627 ICS SCJ/1677/2024 REETA DEVI Vs BSES 28-11-2024 I06-08-2025 Misc. cases/purpose628 CS SCI/1678/2023 IIAINCO MARKETING COMPANY Vs VIDHATA ENTERPRISES 27-10-2023 26-09-2025 Misc. cases/purpose629 CS SC]/1679/2024 Ravi Maheshwari Vs MAYA DEVI I29-11-2024 I12-oa-2025 Mlsc. cases/purpose630 CS SC]/168/2024 VISHNU DEV Vs SUSHIL KUMAR 30-01-2024 I12-07-2025631 CS SC]/1680/2023 SARAOGI SUPER SALES PVT. LTD. Vs PIYUSH KHANDELWAL 27-10-2023 21-08-2025 Misc. cases/purpose632 CS SCJ/169/2024 M/s Sb Trading C0 Vs M/s Shri Baiaji Enterprises 30-01-2024 02-06-2025 Mlsc. cases/purpose633 cs sci/169/2025 I07-02-2025 14-08-2025

|Order

IMisc. cases/purpose634 CS SCI/1691/2024
bBINDRA BAN VS ITENDER KUMAR
AI KUMAR VS MUNICIPAL CORPORATION OF DELHI ‘30-11-2024 I20-0a-2025 Misc./ Arguments635 CS SCI/1692/2024 SH RAKESH CHAUDHARY VS SH VICKYBAHL AND ANR ' 02-12-2024 06-06-2025 IMisc. cases/purpose636 CS SCI/1695/2022 HARPREET SINGH SEHGAL VS RAKESH KUMAR SHARMA 03-11-2022 01-09-2025 Plaintiff/Petitioner Evidence637 CS SCI/170/2024 SUNIL SIDANA VS ADARSH MUTREJA so-01-2024 16-07-2025 Misc. cases/purposeI 638 CS SC]/170/2025 DINESH RA] SONI VS NAND KISHORE 07-02-2025 19-07-2025 Mlsc. cases/purpose639 CS SCI/1701/2023 IJAGDISH LAL Vs RAJESH KUMAR 01-11-2023 I02-05-2025 IMisc. cases/purpose Connected Vi640 CS SCI/1 704/2024 RAMPHAL Vs DARSHAN KUMAR

03-12-2024 04-06-2025 Order641 CS SCI/1705/2024 ASBIR SINGH Vs VINEETA 03-12-2024 I04-07-2025 Misc. cases/purpose642 CS SC]/1706/2022 HAI BHAGWAN RATHOR VS NEHA 07-11-2022 13 08 2025 Misc. cases/purpose643 CS SCI/171/2023 AJAY KUMAR Vs YUNUS JAMES 08-02-2023 I12-07-2025 Misc./ Agpearance644 cs sci/171/2024 GAUTAM BHATIA Vs SUSHMA NANDA 27-01-2024 J26-os-2025 Misc. cases/purpose Connected w645 CS SCI/1710/2023 OM PAL VS RAHUL VED 03-11-2023 ‘28-07-2025 ‘Mlsc. cases/purpose646 CS SCJl1715/2022 MICROTEK INTERNATIONAL PVT LTD Vs PRIYABABU SARKAR Q0-11-2022 |10-07-2025 IMisc. cases/purpose647 CS SCI/1718/2024 KAMLESH SHARMA Vs YASH SHARMA 05-12-2024 29-07-2025 Misc. cases/purpose648 CS SC]/1722/2022 VEENA VS SHASHI NAGPAL 11-11-2022 19-07-2025 Defendant/Respondent Evidence649 CS SCI/1722/2023 SHAILINI SEHRA Vs MUNICIPAL CORPORATION OF DELHI ‘O4-11-2023 22-07-2025 Misc. cases/purpose650 CS SCI/173 7/2024 STATE BANK OF INDIA V5 DINESH KUMAR 09-12-2024 17-07-2025 Misc. cases/purpose Connected651 CS SC]/1738/2024 STATE BANK OF INDIA VS VINODBHAI RAMSINGH PATELIA 09-12-2024 17-07-2025 IMisc. cases/purpose Connected652 CS SC]/1740/2022 NAVEEN SABHARWAL V5 KNITCRAFT APPARELS INTERNATIONAL PVT LTD 15-11-2022 30-08-2025 Misc./ Arguments
653 CS SCI/1740/2024

DELHI
Col Amrendra Kumar Das (Retd.) Vs MUNICIPAL CORPORATION OF

10-12-2024 03-06-2025 Misc. cases/purposeI- 654 CS SCI/1741/2022 NAV LABELS PRIVATE LIMITED Vs KNITCRAFT APPARELS
INTERNATIONAL PVT LTD 15-11-2022 ‘30-08-2025 Misc./ Arguments655 CS SCI/1743/2023 LEVIKAS ENTERPRISES PVT. LTD. VS UIIAWAL LUTHRA 07-11-2023 03-07-2025 IOrder656 CS SC]/1 745/2024 CI EXPRESS LIMITED Vs UPVENTA KINCEPTS PRIVATE LIMITED 11-12-2024 01-08-2025 Misc.657 CS SCI/1747/2023 MAHESH VS STATE 08-11-2023 10-06-2025 Misc

cases/purpose
cases/purpose658 CS SCJ/1 747/2024 PUSHPANIALI VS State of NCT Of Delhi 12-12-2024 04-0 7-2025 Misc cases/purpose659 CS SCI/1755/2023 MAHESH CHAND VERMA Vs B. S. E. S. THROUGH ITS MANAGER 09-11-2023 31-07-2025 Misc660 CS SCI/1 756/2023 GOPAL LAL GUPTA V5 NILAM DEVESH SINGH 09-11-2023 21-08-2025 Misc
cases/purpose
cases/purpose Connected661 CS SCI/1 757/2023 GOPAL LAL GUPTA VS IOGENDRA SINGH 09-11-2023 21-08-2025 Misc. cases/purpose Connected662 CS SCI/1757/2024 Canara Bank Vs IQBAL SINGH 13-12-2024 2 1-07-2025 Misc Connected663 CS SC]/1758/2023 GOPAL LAL GUPTA V5 MOHIT MISHRA 09-11-2023 21-08-2025 Misc
cases/purpose
cases/purpose Connected664 CS SCI/1758/2024 Canara Bank Vs SUNIL BAHADUR 13-12-2024 21-07-2025 Misc. cases/purpose Connected665 CS SCI/1759/2024 Canara Bank Vs VINAY SARNA I 13-12-2024 21-07-2025 MISC cases/purpose Connected666 CS SC]/1 763/2023 HARJEET KAUR VS MAIEET SINGH 10-11-2023 14-07-2025 Misc -I Arguments667 cs sci/1769/2022 HARIEET SINGH V5 S. GUNNET SINGH SETHI 18-11-2022 14-08-2025 Order668 cs sci/1769/2024 PARVIOM TECHNOLOGIES PVT LTD VS SARASWATI APARTMENTS

RESIDENTS WELFARE ASSOCIATION 17-12-2024 25-07-2025 Misc. cases/purpose Connected669 cs sci/1771/2024
RESIDENTS WELFARE ASSOCIATION
PARVIOM TECHNOLOGIES PVT LTD V5 NEELKANTH SHRUSTI COMLEX

17-12-2024 I25-07-2025 Misc. cases/purpose Connected670 CS SC]/1772/2022 DHANMUDRA NIDHI LTD VS BHUPINDER SINGH 18-11-2022 05-08-2025 Mlsc. cases/purpose671 CS SC]/1776/2023 NARENDER KUMAR KULASHARI Vs VAISHNAVI ENGINEERING SE
PVT. LTD. RVICES 17-11-2023 04-07-2025 Prosecution EvidencEL

0



>4 Subhash Vs Vishwanath 16-12-2024
03-07-2025 Misc. cases/purpose Connected with SI no. 987'4 Rajat Gulati Vs lnfinitl Retail Limited 16-12-2024
05-06-2025 Misc. cases/purpose'2

M/S DYNAMIC POLYCOATS PVT. LTD.THROUGH AUTHORISED
REPRESENTATIVE VS MR. IUIARSINGH VERDHISINGH RATHORE AND 22-11-2022
ANR.PROPRIETOR OF M/S I. K. INTERNATIONAL 18-07-2025 Misc. cases/purpose

2
INDUSTRIES

M/S DYNAMIC POLYCOATS PVT. LTD.THROUGH AUTHORISED
REPRESENTATIVE Vs SH. ASHOK KUMARPROPRIETOR OF M/S LAXMI 22-11-2022

11-08-2025 Misc./ Arguments
4 M/S FUIIYAMA POWER SYSTEMS PVT LTD VS Amarnath Sharma 20-12-2024

31-07-20254 Aarti saini Vs Randeep Das — 20-12-2024
19-08-2025

Misc. cases/purpose
Misc. cases/purpose2 [AJAY KUMAR vs TRILOK KUMAR MEENA [28-11-2022

10-07-2025 Misc./ Arguments4 Prateek Goel prop of Labels India Vs Naveen Kumar prop of AAA 2
Fashions 1-12-2024 23-07-2025 Misc. cases/purpose Connected4 Shivam intemationa
Prateek Goel Prop of Labels India Vs Ram Niranjan Kursena Prop of 2

1-12-2024 23-07-2025 Misc. cases/purpose Connected3 DEEPAK MEHTA Vs VODAFONE IDEA LTD. 29-11-2023
14-08-2025 IMisc. cases/purpose4 Prateek Goel Prop of Labels India Vs Sanjeev Gupta Prop of MOD Wear 21-12-2024
23-07-2025 Misc. cases/purpose Connected

3 NEW HARI NAGAR RESIDENT WELFARE ASSOCIATION (REGD.) V_S DELHI
MUNICIPAL CORPORATION, THROUGH ITS COMMISSIONER 29-11-2023 01-09-2025 Misc./ ArgumentsI MANJEET LAKRA V5 ROSHAN LAL 23-12-2024 7110-06-2025 Misc. cases/purposeLOVELY SETHI VS HRITHIK MUDGAL 10-02-2025

2a-os-2025 IMisc. cases/purposeI |Megha Khandeiwai Vs Rajendra Khandeiwai I24-12-2024 I Misc. cases/purposeI HARI LOGISTICS Vs M/S S. S. S. TRADING CO. I 02-12-2023
o-os-2025

05-07-2025 Plaintiff/Petitioner EvidenceUSHA RANI BABBAR VS LAXMAN 02-02-2024 10-07-2025VIVEK GUPTA Vs M/S K. RAMANATHAN AND CO. 01-12-2022 09-07-2025
Misc. cases/purpose
issues

Connected with Si no. 8381AMAR SINGH Vs LALIT KUMAR KAUSHIK I05-12-2023 [L2-07-2025 OrderDURGA PRASAD Vs PANKAJ KUMAR 05-12-2022 I T02-oe-2025 IPIalntiff/Petitioner EvidenceINAVNEET TANWAR vs KARAN KUMAR |06-12-2023 I I14-07-2025 Misc. cases/purpose F
HARPREET SINGH VS RAVI PRATAP O5-12-2023 01-08-2025 ‘Misc. cases/purposeMRIDUL GAMBHIR VS LOVISH 10-02-2025 08-07-2025 Misc. cases/purposePunjab National Bank Through its Attorney Abhishek Gupta Vs
Virender Kumar Sharma 08-12-2023 03-06-2025 Plaintiff/Petitioner EvidenceDHYAN SINGH VS GURNAM SINGH AND ORS 15-12-2022 |2o-os-202s Plaintiff/Petitioner EvidenceIMUKESH KUMAR Vs RANJIT 15-12-2022 10-06-2025 Misc. cases/purposeRAMAN CHAUDHARY Vs ASHISH GARG . 13-12-2023 I11-oe-2025 Misc. cases/purposeSUDHIR KATARIA VS VINAY KUMAR NANGIA 11-02-2025 01-08-2025 Misc. cases/purpose;SHAKUNTLA RANI BAKSHI V5 SH RAJIV CHHIBBAR RAIIU 19-12-2023 05-07-2025 Misc. cases:/purposeIRAJNI MALHOTRA Vs IASBIR SINGH MATHARU AND OTHER PI19-12-2022 11-08-2025 Misc. cases/purposeMANJEET SINGH VS KIRAT SINGH 21-12-2023 03-06-2025 Plaintiff/Petitioner EvidenceASHOK MITTAL VS VIPIN KAKAR 21-12-2023 08-07-2025 Mlsc. cases/purpose‘RAKESH VS SHANTI DEVI 21-12-2023 03-06-2025 Plaintiff/Petitioner EvidenceFNG CLEAN AND HYGIENE PVT LTD VS STUN SIGN LOGISTICS PVT LTD 19-12-2022 14-07-2025 ‘Misc. cases/purposeRAMESH Vs UDAI BHAN 19-12-2022 21-07-2025 Plaintiff/Petitioner EvidenceIANIL SIKRI vs AUTOLITE INDIA LTD |14-02-2023 I03-os-2025 IMisc. cases/purposeAjay Kumar Vs Bans Raj 22-12-2023 06-06-2025 Misc. cases/purposeANIL KUMAR BHARDUWAJ VS SHAZAMAN KHAN 23-12-2022 I 05-07-2025 ;Misc./ ArgumentsMANOJ KUMAR BAWEIA VS CHANDRESH KHANNA I23-12-2022 I08-07-2025 Plaintiff/Petitioner EvidenceIJERNAIL SINGH Vs GURMEET smon I 12-02-2025 06-06-2025 Misc. cases/purposeMAHENDER KUMAR VS PARVEEN 03-01-2025 I 26-07-2025 IMisc. cases/purposeIM/S IDCC GLOBAL CHEM (P.) LTD. Vs JYOTI SALUIA 05-01-2024 16-07-2025 Misc. cases/purpose



I

I

714 IINDERJEET KAUR Vs PINKEE SINGHA 16-02-2023 ‘04-07-2025 Misc./ Arguments715
Ics sci/202/2023
Ics sci/202/2024 SAVITA SETHI V5 DELHI DEVELOPMENT AUTHORITY I08-02-2024 08-08-2025 Misc. cases/purpose716 cs sg/203/2024 BABY VINIKA MIDHA VS RAIESH KUMAR 08-02-2024 08-08-2025 ‘Misc. cases/purpose717 cs sci/207/2021 RAM KUMAR SHARMA VS THE MIANWAU DISTRICT COOP. HOUSE

BUILDING SOCIETY LTD 02-02-2021 21-07-2025 Misc./ Arguments718 |cs sci/215/2023 SH. HARISH KUMAR V5 THE STATE I20-02-2023 I02-os-2025 Misc. cases/purpose719 CS SCI/228/2024 Stark intemational Vs Baiaji Ply Wood And Hardware 06-02-2024 ‘01-07-2025 Misc. cases/purpose720 CS SCI/228/2025 ‘ESIC MEDICAL OFFICER ASSOCIATION Vs EMPLOYEE STATE INSURANCE
CORPORATION AND ANR. 15-O2-2025 12-07-2025 Misc. cases/purpose

721 CS SCI/232/2025 MADHAWA NAND PANDEY VS SURINDER KAUR I17-02-2025
Mlsc. cases/purpose722 cs sci/24/2024 DEEPAK VS SHER SINGH SHARMA 06-01-2024

10-06-2025
4-07-2025 Misc./ Arguments

723 CS SC]/241/2025
PACKAGING PRIA VTE LIMITED
M/S CHAMPION EL COM PRIVATE LIMITED VS PRANAY INSULATIONS AND

18-02-2025 13-08-2025 Misc. cases/purpose
724 cs sci/242/2025 IPULKIT ARORA VS OXIGEN SERVICES INDIA PRIVATE LIMITED ‘18-02-2025 14-08-2025 IMisc. cases/purpose725 IICS SC]/25/2024 S. BHUPINDER SINGH GINNY VS S. PARMINDER PAL SINGH 06-01-2024 05-07-2025 Misc. cases/purpose726 CS SC]/252/2023 GUNIAN VS THE STATE OF NCT OF DELHI 23-02-2023 I02-os-2025 |Piaintiff/Petitioner Evidence I727 cs sci/256/2021 IRAVINDER SINGH VS SDMC 06-02-2021 12-08-2025 Plaintiff/Petitioner Evidence728 |cs sci/259/2022 KIRANJEET KAUR Vs MANIIT SINGH 19-02-2022 05-08-2025 Misc./ Arguments729 cs sci/263/2023 VINOD KUMAR V5 SUNDER KUMAR NEGI 24-02-2023 8-08-2 025730 CS SCJl264/2023 IIAI PRAKASH VS KAILASH NATH MALHOTRA 24-02-2023 2-07-2025

Misc. cases/purpose
Plaintiff/Petitioner Evidence731 cs sci/266/2024 Omsons Marketing Pvt Ltd Vs Srp Breweries Pvt Ltd 20-02-2024 16-07-2025 IMisc. cases/purpose732 CS SCI/2 7/2024 ISATISH KUMAR GUPTA VS TAPAN LAL DHAR 08-01-2024 11-07-2025 Misc. cases/purpose

/I

733 cs sci/270/2021 VISHAL KASHYAP V5 ZYDUS OSTIVIA - 15-02-2021 23-08-2025 IMIsc./ ArgumentsIL< 734 CS SCI/280/2024 IIYOTI SETHI Vs SURBHI SETHI 21-02-2024 24-07-2025 Misc. cases/purpose735 CS SCI/285/2024 Smt Bimia Vs Sh Pramod Porwal 22-02-2024 14-08-2025 Order736 CS SCI/286/2024 RAM CHANDRA CHOUDHARY VS ANIU DEVI 23-02-2024 25-08-2025 ISSUES737 CS SCI/289/2023 FABLAS IMPEX PVT LTD VS M/S GARG SUPERMARKET LLP 28-02-2023 I14-oa-2025 [Mlsc. cases/purpose Connected738 |cs sci/289/2024 IBANWARI LAL VS THE DIVISIONAL MANAGER BSES 24-02-2024 23-07-2025 Misc./ Arguments739 CS SCI/290/2023 FABLAS IMPEX PVT LTD VS M/S GARG SUPERMARKET DWARKA 28-02-2023 14-08-2025 Misc cases/purpose COO I’\€CIT8d740 CS SC]/291/2023 FABLAS IMPEX PVT LTD VS M/S RETAIL KAARIT SOLUTIONS 28-02-2023 14-08-2025 Misc cases/purpose Connected741 cs sci/295/2025 IIUGNU Vs SH GURUCHARAN 03-03-2025 04-07-2025 Misc CBSES/PUTPOSE742 CS SC]/299/2025 M/S MULTISOFT INFOCOM PVT LTD VS M/S TESSO DIGITAL PVT LTD 04-03-2025 04-06-2025 Misc cases/purposeI 743 CS SCI/30/2025 SRP AUTOMOBILE THROUGH ITS PARTNER MS SULICHNA ARORA VS
AUTQMAXX INDIA 09-01-2025 18-08-2025 Misc cases/purpose

744 CS SC]/300/2025 Megha Vs Shivani Verma ' 04-03-2025 12-07-2025 Misc cases/purpose745 |cs sci/301/2025 Anuradha alias Annu Vs Govt of NCT of Delhi 04-03-2025 05-06-2025 Misc cases/purpose746 CS SCI/307/2022 MUKHTIYAR SINGH VS SDMC. WEST ZONE 26-02-2022 12-08-2025 Misc C8585/PUTPOSB747 CS SC]/307/2023 IIAVED AHMED VS NITAI CHAUDHARY 04-03-2023 I07-07-2025 Misc cases/purpose748 CS SCI/308/2024 HEERAJOSHI Vs SEEMA DHINGRA AND ORS. 27-02-2024 02-06-2025 Misc cases/purpose749 cs sci/31/2025 MOHD RAHIS SALMANI Vs SHANTI DEVI 08-01-2025 09-07-2025 Misc. cases/purpose750 CS SCI/314/2024 DINESH KUMAR AGRAWAL VS M/S RELATION HARDWARE SOLUTION 01-03-2024 04-06-2025 Misc cases/purpose751 CS SCIl315/2025 MILAP MARKET ASSOCIATION (Regd.) VS HEMANT HANDA 07-03-2025 21-07-2025 Misc cases/purpose752 CS SCI/318/2024 Sanjeev Rai Vs Bses Ypl I01-03-2024 I20-oa-2025 Misc ./ Arguments753 CS SCI/323/2025 Darshan Singh Kanda Vs M/S RELIANCE HOME FINANCE LTD. 10-03-2025 19-07-2025 ;Misc. cases/purpose754 CS SCI/324/2025 Basant Khatrl Vs Sunil Kumar Bhoia 10-03-2025 10-os-2025 Misc. cases/purpose Connected wii755 CS SCI/326/2024 ISHER KAUR VS SH ROSHAN LAL DHINGRA 06-02-2024 23-07-2025 Misc./ Arguments756 CS SCI/328/2023 CANARA BANK VS SHYAM EMPORIUM 10-03-2023 30-07-2025 Misc. cases/purpose757 CS SC]/328/2024 RAM SUNDER VS DASHRATH GUPTA 04-03-2024 04-08-2025 Misc. cases/purpose758 CS SC]/330/2022 DINESH CHAND VS USHA BHARTI 02-03-2022 27-08-2025 Plaintiff/Petitioner Evidence759 CS SC]/330/2023 MIS LEDISON GLOBAL LLP VS M/S ULTRATHON ELECTRIC LLP 10-03-2023 05-08-2025 IMisc. cases/purpose760 cs sci/330/2024 02-03-2024 31-07-2025 Misc. cases/purpose
Saraogi Super Sales Pvt Ltd Vs Abhijeet Paul Prop Kolkata Dresses



§ Satnam Kaur vs Ramesh Talreja I11-03-2025
03-06-2025 Misc. cases/purpose

. SMT TAJINDER SINGH WADHAWAN THROUGH SPA HOLDER VS DELHI 12
1 AL BOARD THROUGH ITS CHAIRPERSON -03-2025 I15-07-2025 Misc. cases/purpose5

02-07-2025 IMisc. cases/purpose
VINAY BHATIA Vs PROMOD ARORA _ 12-03-2025

_ GAGAN SINGH VS PANKA] 09-O1-2024
I02-os-2025 issuesSTATE BANK OF INDIA Vs NAYAN ENTERPRISES 08-01-2025 I 28-08-2025I

DEU-II
SAVITRI DEVI MANTRA SUMITRA V5 MUNICIPAL CORPORATION OF

06-03-2024 07-07-2025
[Mlsc. cases/purpose
Plaintiff/Petitioner EvidenceIIITENDER KUMAR VS DHARMENDER 17-03-2025

10-01-2025 [Misc./ Arguments_ ‘Sunder Sham Ahuja Vs Vandana Ambardar I09-01-2024
I25-oa-2025 Misc. cases/purpose IIM/S VINTAGE CREDIT AND LEASING PVT LTD Vs ABUL HASAN I18-03-2025
10 07 2025 IMisc. cases/purpose 7I‘ConnectedM/S VINTAGE CREDIT AND LEASING PVT LTD VS GAUTAM SINGH 18-03-2025

_10-0 7-2025 [Mlsc. casesg/purpose Connected
‘NEERU AHUJA VS NDMC . I05-03-2021

‘16-07-2025 IMIsc./ ArgumentsGIRIRAISINGH VS SURINDER CHOPRA 18-03-2023 I
I02-os-2025 Order

‘connected.SUMIT TANWAR V5 RAJESH VERMA 08-03-2021
‘18-08-2025 Misc./ Arguments I I‘M/S SADBHAVANA CHEMICALS PVT. LTD. VS M/S YADAV AND BROTHERS 12-03-2024
04-06-2025 Misc. cases/purposeVIVEK DAHIYA V5 SUMER SINGH 12-03-2024
03-06-2025 Misc. cases/purposeIVi|'ay Kumar Vs Raj Kumar 21-03-2025
I08-08-2025 Mlsc. cases/purpose
09-06-2025

PVT LTD

Sh Pradeep Kumar Vs Sh Sahii Sachdeva I21-03-2025
M/S EASTERN BEARING PVT LTD Vs M/S EAGLE STEELS ROLLING MILLS

22-03-2023 01-07-2025
Misc. cases/purpose
Misc. cases/purpose

L I
IMANMEET GROVER Vs ARUN SEHGAL .10-01-2025

L I00-0a-2025 Misc. cases/purpose‘HARJEET SINGH V5 AMANDEEP SINGH 24-03-2025
21-07-2025 IMisc. cases/purposeSMT. NEELAM ANAND, SR. CITIZEN VS NARESH ANAND I08-03-2022
21 -08-2025 IMisc Appearance_ ISANIAY TANEJA Vs INDER PAUL SINGH I10-01-2025
06-06-2025

-/
IMisc. cases/purpose IT ISHIVIEE RAY Vs SIPAHI RAY 16-03-2024

los-os-2025I
15-07-2025

isc. cases/purposeIM
IMisc. cases/purpose 1L _

ISirca Paints India Limited Vs MR MUKESH KUMAR 18-03-2024
CANARA BANK Vs JOGINDER YADAV

27-03-2023 1 Misc. cases/purposePREM NANDANI VS SARO] PANDEY .16-03-2024 15-07-2025
9-06-2025 ISSUESNeetu Peekay Vs Shri Sandeep 19-03-2024

07-07-2025 ISSUESIIASBIR KAUR VS MAHENDER SINGH 19-03-2024
IMTIYAZ ALI VS KRISHAN KUMAR TIWARI I29-O3-2023 12-08-2025

5-08-2025
‘Misc./ Arguments
Misc. cases/purpose' ENTGERPRISES

HEMANT KUMAR Vs VIPIN MITTAL (PROP) OF M/S JAI DURGA
I21-03-202,4 04-08-2025 Misc. cases/purposeKOHINOOR RIBBON FACTORY PVT. LTD. VS VASTRAM FASHIONS LLP
20-03-2024 I22-07-202s Misc. cases/purposeINDERJEET KAUR Vs SURJEET SINGH
20-03-2024 06-08-2025 IMIsc./ Arguments ICOnnected with Si no. 091 1KULBIR KAUR Vs SMT. UJJWALA PANDYA I
11-01-2023 12-07-2025 Misc./ ArgumentsIJANKI DEVI Vs NOTH DELHI MUNICIPAL CORPORATION '
‘16-03-2021 05-07-2025 ‘Misc./ Arguments

Connected with SI no. 582
l IISHEELA V5 SARO] AND ANR L

02-04-2025 18-07-2025 Mlsc. cases/purpose|Ram Gopai Chugh Vs Kanhaiya Lal ‘02-04-2025 24-07-2025 ‘Misc. cases/purgose I I
'I ' IITS COMMISSIONER

DALIP KUMAR MALIK VS MUNICIPAL CORPORATION OF DELHI THROUGH
23-03-2024 I01-09-2025 Misc./ ArgumentsISAROJ VERMA VS UNITY SMALL FINANCE BANK I03-04-2025

04-06-2025 jMisc. cases/purposeGURCHARAN SINGH VS RAVINDER SINGH
25-03-2021 27-08-2025 Misc. cases/putposeTIRUPATI DENIM VS RITU CHAWLA |1o-01-2024 I06-os-2025 ISSUESIIASBIR KAUR VS ANIALI BABBAR AND ORS.
10-01-2024 02-08-2025 Misc. cases/purposeTVSRC AGRO FOODS PVT LTD VS M/S SARITA TRADERS
12-04-2023 |11-oa-2025 IMisc. cases/pufposeIGAURAV GAUNIYAL vs C.E.O. RISHABH GUPTA _ I
12-04-2023 06-08-2025 Misc. cases/purposeAnd Ors

Omsons Marketing Pvt Ltd Vs Fortune Helath Care Services Pvt Ltcii
30-03-2024 19-08-2025 Misc. cases/purposeMS ANJUN KAUR Vs MUNICIPAL CORPORATION OF DELHI
08-04-2025 04-08-2025 Misc. cases/purpose



806 IBalpreet Kaur Vs Manpreet Kaur 8-04-2025 02-06-2025 Misc. cases/purpose807
‘CS SCI/471/2025
I CS SC]/475/2023 LKB ENGINEERING PVT LTD VS S.S. AGENCY

10
15-04-2023 19-08-2025 Misc. cases/purpose808 CS SC]/478/2025 DALJEET KAUR VS PUNJAB AND SIND BANK 09-04-2025 26-07-2025 Misc cases/purpose809 CS SC]/479/2025 OM LOGISTICS LTD V5 ERISHA E MOBILITY PRIVATE LTD. I09-04-2025 I12-os-2025 IMisc. cases/purpose810 cs sci/480/2025 VARUN CHHABRA Vs MADHU CHHABRA ‘O9-04-2025 21-07-2025 Misc CBSES/pUl'pOS6811 CS SC]/486/2024 IJUHIE (INDIA) PVT. LTD. VS GUDIYA KHATUN |o1-o4-2024 22-08-2025 Misc. cases/purpose812 CS SC]/486/2025 _KESHAV KATHURIA VS SANJEEV 09-04-2025 18-O8-2025 Misc cases/purpose813 cs sci/487/2023 IRAVINDER KUMAR SARIN V5 PINEVIEW TECHNOLOGY PVT. LTD. 19-04-2023 03-O7-2025 Mlsc. cases/purpose814 CS SC]/487/2024 DEEPAK VS RAMESH CHAND 27-03-2024 Misc Arguments815 cs sci/488/2023 SHIVA ENTERPRISES VS M/S NATURAL AROMA-DELHI 19-04-2023

19-07-2025
3-07-2025

./
Misc. cases/purpose816 [cs sci/43a/2025 AYESHA ALI VS SHAH INTERNATIONAL SCHOOL 15-04-2025 12-06-2025 §Misc. cases/purpose817 CS SC]/499/2021 AKHIL BHARTIYA BALAI MAHA SABHA VS BABAU LAL BACHHER 06-04-2021 ‘12-08-2025 Issues818 CS SC]/50/2025 Kusum Sharma VS MUNICIPAL CORPORATION OF DELHI I13-01-2025 |1s-oa-2025 |Mlsc. casesjpurpose819 CS SC]/S02/2024 Lalit Gupta Vs Pharox Global Private Limited 05-04-2024 17-07-2025 Plaintiff/Petitioner Evidence820 CS SC]/51/2021 IMPERIA DECOR INDUSTRIES VS KHURSHID KHAN 06-01-2021 I04-01-2025 Misc cases/purpose821 CS SC]/51/2025 |Arun Kumar Vs Municipal Corporation of Delhi 13-01-2025 O7-07-2 025 Misc cases/purpose822 CS SC]/512/2023 ;GSI ENTERPRISES PVT LTD V5 LINDEX IMPEX PVT. LTD. I26-04-2023 29-07-2025 ‘Misc cases/purpose Connected823 CS SC]/514/2023 GSI ENTERPRISES PVT. LTD VS KUMAR ELECTRICALS 26-04-2023 ‘29-07-2025 Misc. cases/purpose |Connected824 cs sci/514/2025 FUJIYAMA POWER SYSTEM LTD THROUGH AR AMIT PATHANIA VS

DEEPAK KUMAR 16-04-2025 18-07-2025 Misc
I

cases/purpose
825 CS SC]/515/2025

LIMITED
KRISH FASHION ACCESSORIES PVT. LTD. VS DESMIL FASHIONS PRIVATE

16-04-2025 19-08-2025 Misc cases/purpose
826 cs sci/516/2025 OM LOGISTICS LIMITED VS OSSYWUD TECHNOLOGIES PRIVATE LIMITED 16-04-2025 27-08-2025 Misc cases/purpose827 CS SC]/517/2025 Prateek Goel prop of M/S Labels India Vs Preeti Singh 16-04-2025 27-08-2025 Misc cases/purpose828 |cs sci/s2/2025 IIAGJIWAN PRASAD V5 SAIYED JUNAID |13-01-2025 21-07-2025 Misc cases/purpose829 CS SC]/52 7/2023 SURENDER KUMAR VS SURESH KUMAR 27-04-2023 23-07-2025 Misc ./ Arguments I830 Ics sci/528/2025 subhash chand khanna Vs Govt. of NCT of Delhi 17-04-2025 12-06-2025 Misc. cases/purpose831 CS SC]/530/2020 RAJNI SADHWANI Vs NORTH DELHI MUNICIPAL CORPORATION 20-07-2020 04-Os-2025 IMisc. cases/purpose832 CS SC]/533/2024 Samrat Chhaparia Vs The Deputy Commissioner Munlcipal

Corporation Of Delhi 18-O4-2024 16-07-2025 Misc./ Arguments833 cs sci/537/2024 Ms An Travels Vs Ms Punjab Tourist Anr 19-04-2024 08-08-2025 Misc./ Arguments834 CS SC]/538/2024 |Smt Sandhya Ag_garwal Vs Bses Rajdhani Power Limited 19-04-2024 |12_o7-2o2s |Order835 |cs sci/541/2023 PUSHPENDRA YADAV V5 MUNICIPAL CORPORATION OF DELHI I29-04-2023 10-07-2025 Misc./ Arguments836 ‘cs SC]I541/2025 Manlsh Gupta Vs M/S Anugraha Garments Industries 21-04-2025 04-08-2025 Misc. cases/purpose‘837 CS SCI/546/2022 AMAR NATH VERMA Vs SUBODH SHAH 12-04-2022 I04-oe-2025 ‘Misc. cases/purpose838 cs sq/547/2021 MANOJ NARULA Vs RAJ RANI NARULA 26-04-2021 21-08-2025 Misc./ Arguments839 CS SCI/548/2020 IRANJEET SHAH V5 RAMESH CHAUDHARY I30-01-2020 11-07-2025 Misc. cases/purpose840 .C5 SC]/552/2023 SEHGAL NEO HOSPITAL V5 AMRIK SINGH 03-05-2023 26-07-2025 Plaintiff/Petitioner Evidence841 CS SC]/554/2021 VIKAS YADAV VS BISHAN SINGH 30-04-2021 09-06-2025 .Order842 cs sci/sea/2024 Anil Kumar Suprapaneni Vs Munclclpal Corporation Of Delhi North West 23-O4-2024
03-09-2025 MISC cases/purpose843 CS SC]/568/2025 SEHGAL NEO HOSPITAL VS SUKHBIR SINGH 24-04-2025 I01-os-2025 Mlsc casesflaurpose I844 cs sq/570/2023 CANARA BANK VS AFTAB 08-05-2023 22-07-2025 Misc. cases/purpose845 CS SC]/571/2023 CANARA BANK VS SANDEEP KAPOOR ba-05-2023 22-07-2025 M Isc. cases/purpose846 |cs sci/5 72/2023 [CANARA BANK Vs RAVINDER SINGH 08-05-2023 Q2-07-2025 [Mlsc. cases/purpose847 CS SC]/5 74/2022 SMT. LAJJA WATI VS SATBIR SINGH 18-04-2022 04-08-2025 Misc./Arguments848 CS SC]/574/2025 SAPNA SHARMA VS JAI NARAYAN SHARMA 25-04-2025 28-07-2025 Misc. cases/purpose849 CS SC]/575/2025 Vlshal Phore Vs Municipal Corporation of Delhi (MCD) 25-04-2025 02-06-2025 Order

850 CS SC]/578/2023 FOOTWEAR (KLICK) INDIA PVT LTDD VS MOHAMMAD SHAKEEL AHMAD
ANSARI 09-05-2023 08-O8-2025 Misc. cases/purpose

851 CS SC]/578/2024 Gurcharan Singh Manocha Vs Sardar Gurcharan Singh, 25-04-2024 02-06-2025 Order



5 KAILASHNATH JHA V5 NIRMAL SINGH I25-04-2025
26-07-2025 Misc. cases/purpose3 _IASHOK SEHGAL Vs MUNICIPAL CORPORATION OF DELHI AND ORS ‘10-05-2023

Misc./ ArgumentsI SH AKASH LAKRA VS SANJEEV KUMAR 26-O4-2025

7-07-2025 Misc. cases/purposeArti l<a_pur Vs Sumana Verma I15-01-2024
06-08-2025

3 1-0 7-2025 Misc. cases/purpose I II ‘Ram Parvesh Prop Of Arun Enterprises Vs Arvind Dass Prop Dass 2
Enqineerlnq Work 6-04-2024 02-07-2025 M isc. cases/purposeI IHarmlnder Singh Chadha Vs Saranjeet Singh Chadha 26-04-2024

1 I26-os-202s ‘Misc./ ArgumentsNanig Ram Vs Govt Of Nct Of Delhi 26-04-2024
07-07-2025 Plaintiff/Petitioner EvldenceINIKKITA BEDI VS RITA SHARMA 12-05-2023

Mlsc. cases/purpose IConnected with SI no. 663
SUSHMA SHARMA V5 MUNICIPAL CORPORATION OF DELHI I12-01-2024 04-06-2025

8-07-2025 ISSUES[SHRI RAJEEVJAGGA Vs MS GURMEET so-04-2025
I11-os-2025 ‘Misc. cases/purposeIGURIEET KAUR VS SOUTH DELHI MUNICIPAL CORPORATION I21-04-2022
I29-oa-2025 Plaintiff/Petitioner EvidenceRAM KISHORE TRIVEDI VS KAMLESH SONDHI 17-08-2020
I11-07-2025 Mlsc. cases/purpose_ IMOHIT KUMAR VS NARESH KUMAR SHARMA 19-05-2023
I30-07-2025 Misc./ Arguments‘Sh Anish Mittal Vs Mano] Kumar Slnghal 29-04-2024
15-07-2025 M Isc. cases/purposeIBIJKMANI DEVI Vs SH SUBHASH I02-os-2025
21-08-2025 IMisc. casesLpurposeSPUSHPA DEVI VS THE STATE NCT OF DELHI 23-04-2022
30-07-2025 OrderSHALINI VS VIDIT PANT 18-08-2020
I25-os-2025 Plaintiff/Petitioner EvidenceM/S UNIVERSAL MEDICAL INSTRUMENTS DELHI VS M/S S.V. MEDICAL 2o_05_2o23

SYSTEM
01-08-2025 ‘Mlsc. cases/purpose ConnectedUNIVERSAL MEDICAL INSTRUMENTS DELHI VS M/S PANAKEIA MEDISYS 2

PVT LTD. 0-05-2023 I01-O8-2025 Plaintiff/Petitioner Evidence 7 Connected
IIV Ms Jaina Properties Pvt Ltd Vs Sh Ashok Vohra 01-05-2024

05-06-2025 ‘Mlsc. cases/purposeIP P Books Pvt Ltd Vs Clat Convent School 27-04-2024
02-06-2025 I Plaintiff/Petitioner EvidenceMAMTA RANI VS NDMC 01-07-2021
22-08-2025 Issues‘GSV PRODUCTS VS M/S SHANTI METAL PROCESSING CO. 22-05-2023
I2a-oa-2025 Mlsc. cases/purpose ISH MANOHAR SINGH V5 SMT IASBIR KAUR 05-05-2025
12-07-2025 Misc. cases/purposePRAMOD GOYAL V5 RAKESH NAGPAL

Misc. cases/purposeIAMERJEET VS SHIV KUMAR YADAV I01-os-2025
0 7-05-2025

06-06-2025
6-06-2025 Mlsc. cases/purposeSPLASTOCRAFT SANITARY INDIA PVT. LTD V5 RAVI BHUSHAN SINGH

PROPRIETOR M/S RAM GITA ASSTHA LIFESTYLE CITY 08-05-2025 18-08-2025 Misc. cases/purposeIIMALTI DEVI VS MUNICIPAL CORPORATION OF DELHI AND OTHERS I24-05-2023 I 05-06-2025 SUES
G M ENTERPRISES VS UNIFINE HOSPILITY HOTEL PROJ_ECT

30-04-2022 4-07-2025SHRI RANBEER SINGH V5 SHRI RAVI KUMAR
I13-05-2025 I38-os-2025

ls
IMisc. cases/purpose
IMlsc. cases/purposeSHIVAM GARG VS' MUNICIPAL CORPORATION OF DELHI

25-05-2023 03 07 2025 Misc./ ArgumentsSAVITRI DEVI VS BSES YAMUNA POWER LTD. I15-01-2024
04-08-2025 Misc. cases/purpose I

OM PRAKASH SINGARIA Vs HANS RAI SINGARIA 7
25-05-2023 22-07-2025 IMIsc./ ArgumentsIIOM PRAKASH SINGARIA V5 HANS RAJ SINGARIA

I25-O5-2023 I22-01-2025 Misc./ ArgumentsMAHESH KHURANA Vs RITA DUA
I06-07-2021 23-08-2025 ‘Mlsc. cases/purposeM/S VIDYA SAGAR FOODS PVT LTD VS DHIRAJ KHAITAN
25-05-2023 ‘02-07-2025 Misc./ Arguments ‘connected

IIMahesh Chand Sharma Vs Girish Sharma
I08-05-2024 I23-os-2025 "|Misc./ ArgumentsKUMAR RAVAL

M/S VIDYA SAGAR FOODS PVT LTD V5 FALGUN KUMARJITENDRA
25-O5-2023 09-06-2025 Misc. cases/purpose connectedIRA] PAL TYAGI Vs ANIL SHARMA
I02-05-2022 25-08-2025 Misc. cases/purposeM/S VIDYA SAGAR FOODS PVT LTD VS JITENDER IAIN I25-05-2023

I09-os-2025 Misc. cases/purpose connected
IM/S VIDYA SAGAR FOODS PVT LTD Vs JITENDRA IAIN

25-05-2023 09-06-2025 Mlsc. cases/purpose Iconnected
‘SMT ASHU VS SMT NATHI DEVI

14-05-2025 ‘12-06-2025 ‘Misc. cases/purpose‘SATINDER PAL SINGH CHOPRA VS RAIESH GUPTA
15-01-2024 _I 7-O7-2025 I

IConnected with Sl no. 861
SHIVAM GARG V5 MUNICIPAL CORPORATION OF DELHI

26-05-2023 I34-oa-2025
Mlsc. cases/purpose
IMIsc./ ArgumentsIIKAILASH CHAND V5 NORTH DELHI MUNICIPAL CORPORATION

08-07-2021 20-08-2025 IMisc Arguments_, KRISHNA KUMAR Vs THE COMMISSIONER. NDMC
I04-05-2022 I21-08-2025

-/
Misc./ Arguments



898 CS SC]/678/2023 SOPHISTICAI ED INDUSTRIAL MATERIALS ANALYTIC LABS PVT LTD VS 2
SURENDER SINGH 9-05-2023 11-06-2025 Plaintiff/Petitioner Evldence899 ICS SC]/68/2024 POORAN SINGH VS DAL EET SINGH 16-01-2024

19-07-2025 Misc./ Arguments900 CS SCI/68/2025
J

ARVIND KUMAR SINGH VS M/S JOP INERNATIONAL LTD THROUGH ITS 1
DIRECTOR/CEO 6-01-2025 27-08-2025 Misc. cases/purpose901 CS SC]/680/2022 IJATINDER LAL BHATIA VS SAVITA KUMARI 05-05-2022

11-08-2025 Plaintiff/Petitioner Evldence902 |cs sci/684/2021 RAJPAL VS SOUTH DELHI MUNICIPAL CORPORATION 12-07-2021 ‘I08-07-2025 Misc. cases/purpose903 CS SCjl685/2022 RAJESH JAISWAL VS RAI KUMAR BANSAL 05-05-2022
O3-07-2025 Misc. cases/purpose904 cs sq/685/2025 AVNEET SINGH Vs MUNICIPAL CORPORATION OF DELHI (MCD) 1

THROUGH ITS DEPUTY COMMISSIONER 7-05-2025 13-06-2025 Misc. cases/purpose905 CS SC]/686/2023 ‘ IRITU VS MUNICIPAL CORPORATION OF DELHI 30-05-2023
29-07-2025 Plaintiff/Petitioner Evidence906 CS SC]/686/2025 NEELIMA KUMRA VS DR. MRS. GAGAN PREET KAPOOR 17-05-2025
12-06-2025 Misc. cases/purpose907 CS SC]/698/2025 MRS JATINDER KAUR VS NORTH DELHI MUNICIPAL CORPORATION 1

ITHROUGH ITS COMMISSIONER 9-05-2025 02-06-2025 Mlsc. cases/purpose908 cs sq/703/2023 UTKARSH BHARDWAJ Vs DELHI MUNICIPAL CORPORATION 31-05-2023
06-06-2025 Misc./ Arguments909 cs sci/70s/2022 AMARJIT SINGH KOHLI VS SANDEEP DHAWAN 11-05-2022
07-08-2025 Issues Connected910 CS SC]/705/2023 USHA RANI VS JITENDER KUMAR 31-05-2023
07-07-2025 Misc./ Arguments911 CS SCI/707/2022 7 IAMARJIT SINGH KOHLI VS ASHOK KUMAR SAPRA 11-05-2022
07-08-2025 Issues Connected912 CS SC]/708/2024 Shiv Charan Vs Bses Rajdhani Power Ltd 18-05-2024
04-08-2025 Plaintiff/Petitioner Evidence913 CS SC]/711/2025 MS NEERU MAHAJAN VS MS NAYNA MAHAJAN 21-05-2025
26-08-2025 Misc. cases/purpose914 CS SC]/719/2025 GAURAV CHHIBER PROPRIETOR M/S EZEE FLIGHTS TRAVEL VS MR 2

MANIEET VERMA 2-05-2025 19-07-2025 Misc. cases/purpose
915 |cs sq/72/2023 SUDERSHAN LAL KAPOOR VS M C D 17-01-2023

22-07-2025 Order916 CS SC]/722/2024 Sukrit Kaur Vs Gurpal Kaur I21-05-2024 12-07-2025 Mlsc. cases/purpose917 CS SC]/723/2024 Deepak Dawar Vs Harpreet Singh 20-05-2024
03-07-2025 Misc. cases/purpose918 cs sci/724/2024 Yamin Vs Kashif 20-05-2024 21-08-2025 Misc./ Arguments919 CS SC]/724/2025 SURJEET KUMAR VS MUNICIPAL CORPORATION OF DELHI THROUGH ITS 2

COMMISSIONER 3-05-2025 11-06-2025 Misc. cases/purpose920 CS SCI/726/2022 MS AMAZON DISTRIBUTORS P LTD VS M/S. M K WHOLESALE 12-05-2022 22-08-2025 Plaintiff/Petitioner Evidence921
922

CS SCI/726/2025
CS SC]/729/2022

RAIBALA VS RAJ KUMAR
MRS. SAROI VERMA AND ORS VSJHANGI RAM AND ORS

23-05-2025
13-05-2022

24-05-2025
21-07-2025

Misc. cases/purpose
Misc./ Arguments923 CS SCI/732/2024 DHANWANTRI ATTAL VS SUSHMA ATTAL 24-05-2024 |o7-07-2025 Misc. cases/purpose924

925
cs sci/735/2025
cs Sc]/736/2020 IAMRIT LAL SETHI V5 SANJEEV JAIN

ARUN KUMAR BANSAL V5 SH SATYA NARAIN GUPTA 26-05-2025
11-09-2020

02-06-2025
01-08-2025

Misc. cases/purpose
Misc./ Arguments926 CS SCI/739/2023 RAJESH VERMA VS AKANSHA SETHI . |cs-os-2023 o2-os-2025 Misc./ Arguments927 CS SCI/740/2022 DILIP KUMAR BASU VS POOJA TANEJA 18-05-2022 06-06-2025 Final Arguments Connected wi928 cs sci/741/2025 IDR. JITENDRA BAJAI VS ASHOK KUMAR GULATI» 26-05-2025 11-06-2025 Mlsc. cases/purpose929 CS SCJI743/2020 URMILA DEVI V5 RAJU VERMA 16-09-2020 13-08-2025 III/lisc. cases/purpose930 CS SC]/746/2025 SH VINEET KUMAR MALIK VS MUNICIPAL CORPORATION OF DELHI 27-05-2025 07-08-2025 Misc. cases/purpose931 CS SC]/748/2023 DHIRENDER SINGH VS CASTCO INDUSTRIES 06-06-2023 13-06-2025 Order932 CS SC]/761/2021 SMT. ANIALI LAMBAH V5 SH. VINAY BHALLA 29-07-2021 10-06-2025 Order |Connected wl933 CS SCI/769/2022 CHHATU LAL PRASAD MOURYA VS DEPUTY COMMISSIONER SOUTH

DELHI MUNICIPAL CORPORATION 21-05-2022 02-08-2025 Misc. cases/purpose
934 CS SCI/77/2024 And Brothers

Saraogi Super Sales Pvt Ltd Vs Pankaj Kumar Bohra Prop Madan Lal
18-01-2024 01-07-2025 Misc. cases/purpose

935 CS SC]/770/2023 ARYA SAMAJ MANDIR V5 KITAB SINGH 09-06-2023 04-08-2025 Misc./ Arguments936 CS SC]/771/2023 AMARJIT KAUR VS ARUK MALHOTRA 09-06-2023 I13-oa-2025 Plaintiff/Petitioner Evidence937 cs sci/774/2022 CANARA BANK VS DIPAK SAMANATA 21-05-2022 07-08-2025 Plaintiff/Petitioner Evidence938 cs sq/776/2021 YASH PAL SINGH VS DINESH KUMAR DOSHI 31-07-2021 11-07-2025 Final Arguments939 CS SCI/777/202 1 ANITA VS SANJEEV AND OTHERS 31-07-2021 I1o~o7-2025 |Plaintlff/Petitioner Evidence940 CS SCI/782/2022 CHANDRA WATI DEVI VS PHOOL CHAND 24-05-2022 01-08-2025 Misc. cases/purpose941 [cs sci/vss/2023 POOJA SHIVANI VS RAIENDER KANOJIA AND ORS 08-06-2023 24-07-2025 Misc./ Arguments



VIJAY KUMAR VS PAPPU TAK
23-09-2020 18-08-2025 IMIsc./ Arguments

-DO PARAMJIT CHOPRA VS ROHIT CHOPRA
03-06-2024-I5 IAI BHAGWAN KALE VS MUKESH
01-06-2024 I04-08-2025

‘11-os-2025
‘Misc. cases/purpose IIU

I24~0s-2022 I11-07-2025
Misc. cases/purpose I I
Misc./ Arguments I

_|RAvi KHANNA Vs A.K. MADAN
_ INEETA YADAV Vs su. MUKESH AND ORSDU

,20-06-2023 18-08-2025 Plalntifi‘/Petitioner Evidenceviw
_|~. K. MANN vs PRADEEP KUMAR SHARMA |o1~07-2023

I15-07-2025 IP|aintIff/Petitloner Evidence I
_ SMT. ANITA VS GOVT. OF N.C.T. OF DELHI

25-05-2022

I
‘L

3107-2025 Plaintiff/Petitioner Evldence _|_Manish Duggal Vs Bajgl Finance Limited
|1a-01-2025 I03-06-2025 .MIsc. cases/purpose I I

, ‘SM EXPRESS LOGISTICS PRIVATE LIMITED VS AARK WORLD PRIVATE
’ UMITED

26-05-2022 18-07-2025 Misc./ AppearanceI AJAY TANEIA V5 LAVISH TANEJA
03-07-2023 L 21-07-2025 I_MIsc./ Arguments IConnected with SI no. 660

; .Shikha Vs Chandan Singh
I04-06-2024 0-07-2025 ‘Misc. cases/purpose ‘

I ‘SMT.SHEELA DEVI VS SH.RAM AVTAR
28-09-2020 I02-01-2025 Misc./ Arguments II

11-06-2025 Misc. cases/purpose
‘SURESH SHARMA VS PRE IDENT RESIDENT WELFARE ASSOCIATION

_ .B2 BLOCK IANAK PURI

IMohit Kumar Vs Munlclgsl Corporation Of Delhi 04-06-2024

27-05-2022 I01-08-2025 IMisc. cases/purposeNaziya Bano Prlya Vs Sarvodaya Knaya Vidyalaya
05-06-2024 27-08-2025 Mlsc. cases/purpose.SHA-EN-SHA- TRAVEL AND TOUR PVT LTD V5 S.GOP| NATH NAIR
04-O7-2023 20-08-2025 Mlsc. cases/purpose.Mukesh Kumar Vs Pintu Jha
05-06-2024 I ‘Misc. cases/purposeAJAY TANEJA vs Vl_|AY TANEJA
I05-012023 IMisc./ Arguments Connected with SI no. 657 IIMILAP TRANSDPORT ROADLINES VS M/S ANAYA INDUSTRIES
‘I05-07-2023 I 05-08-2025 IMisc. cases/purposeAnil Yadav Vs Lalita Devi And Ors
I06-06-2024 F13-08-2025 ‘Misc. cases/purpose I IIJANHIT RESIDENT WELFARE ASSOCIATION V5 SUDHA RAI
I30-05-2022

Z is-07-2025
1-or-202s

I05-0s-2025 Misc./ ArgumentsKUSUM VS SAT PRAKASH GUPTA
.12-01-2022 07-08-2025 ‘Misc./ ArgumentsIvandana Enterprises Vs P R PACKERS AND MOVERS PVT LTD.
I20-01-202s 11-08-2025 Misc. cases/purposeSARV EET KAUR VS SUKHVINDER KAUR
I13-08-2021 1 I25-os-2025 |Misc./ Arguments I I

I
VEENA GROVER VS LAXMI UNIYAL

10-07-2023 25-08-2025 laintiff/Petitioner Evidence']CentraI Bank or India Vs Shakuntala
I19-01-2024 110-06-2025JCentral Bank Of India Vs Kamlesh .19-01-2024

10-06-2025

P
[Mlsc. cases/purpose Connected
PM isc. cases/purpose IConnectedVINOD KUMAR V5 SONU SAXENA 21-01-2025

I is-00-2025 Misc. cases/purpose IVIINDIAN PLASTIC BHANDAR Vs A AND A FEBRICS I01-oe-2022
13-08-2025 Mlsc. cases/purpose’Shashi Bhushan Singh Vs Nangloi Water Services And Ors 191-07-2024

Misc. cases/purpose ‘IFratelli Wines Pvt Ltd Vs Manjeet Singh 6-06-2025
5-06-2025 IMisc. cases/purposeNAMRATA HANS Vs MURLI MANOHAR I91-07-2024

19-01-2023 28.-07-2025 Plaintiff/Petitioner Evidence .Central Bank Of India Vs Chand
19-01-2024 I10-06-2025 Misc. cases/purpose Connected ‘IPRAMOD KUMAR VS MANVEET SINGH
14-07-2023 |0a~o7-2025 Plaintiff/Petitioner Evidence IConnected with SI no. 1044SMT. SUDESH DEVI VS SMT. HOSHIYARI DEVI
'09-10-2020 22-08-2025 Mlsc. cases/purpose IREENA KUMARI VS ASHOK SUKHIIA
I20-01-2023 17-07-2025 Mlsc. cases/purposeI_CentraI Bank Of India Vs Raju

10-06-2025 Misc. cases/purpose I ConnectedIHARISH CHAND V5 SHANTI DEVI
15 07 2023
I19-01-2024

‘10-06-2025 Misc. cases/purpose I IJVDR. ANURADHA SHARMA VS KUNAL MONGIA
15-O7-2023 ‘09-07-2025 ‘Plaintiff/Petitioner Evidence Connected with SI no. 837 I‘VINOD KUMAR VS JASVINDER SINGH BAIAI
I03-06-2022 2-06-2025 Mlsc. cases/purpose .DHARMENDER SINGH V5 PASUPATI NATH SINGH
12-10-2020 1-07-2025 Misc. cases/purpose I IIRajni Vs Hitesh Shanna
02-07-2024 E2-08-2025 IMisc. cases/purpose|AgarwaIIa Teak International Pvt Ltd Vs Asian Timbers And Plywood
‘02-07-2024 J15-07-2025 Mlsc. casesflaurpose

_ ‘LTD Vs Pramod Kumar 7
02-07-2024 0-08-2025 Mlsc. cases/purpose .

_ IKULDIP CHANDER Vs MUNICIPAL CORPORATION OF DELHI
20-07-2023 05-07-2025 Misc. cases/purpose IISH. RITESH ROHATGI AND ORS Vs SMT. BHARTI MALKANI AND ORS
15-01-2021 4-05-2025 ‘OrderPurshottam Kalra Vs Mlanwali Nagar Senior Citizens Forum
03-07-2024 12-08-2025 Misc. cases/purpose

_ 'Sampat Vs Shri Maan Singh T
04-07-2024 I05-06-2025 1Mlsc. cases/purpose IBANK OF BNARODA VS MURENA CATERERS AND ANR
22-07-2023 .02-07-202s ‘Mlsc. cases[purpose



F

w
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991 IDIVYE CHAUDHARY VS SANIYA HOSPITALITY 22-07-2023 22-08-2025 Misc. cases/purpose992
Ics sci/918/2023
,gs sci/924/2023 CHAUDHARY TIMBER INDUSTRIES PVT LTD VS ABM INFRATECH 24-07-2023 01-07-2025 Misc. C8585/PUFPOSB993 cs sci/925/2023 SATVINDER PAL SINGH VS SAURABH LAMBHA 24-07-2023 06-os-2025 Misc. cases/purpose994 |cs sci/93/2025 IRAM AVTAR SINGHAL VS THE COMMISSIONER, MCD 22-01-2025 I I24-07-2025 IMisc. cases/purpose995 cs sci/930/2023 MEENU SHOKEEN VS BSES RAIDHANI POWER LTD AND ANR 25-07-2023 22-07-2025 Misc. cases/purpose996 C5 SC]/931/2022 GAUSHALA SHRI DURGA MANDIR THROUGH ITS PRESIDENT RICKY VS

MCD THROUGH ITS COMMISSIONER . 08-06-2022 14-07-2025 Plaintiff/Petitioner Evidence997 CS SC]/932/2024 GURMEET KAUR VS S. PARAMJEET SINGH 08-07-2024 23-08-2025 |Misc./ Arguments998 ‘CS SCI/935/2020 RAMINDER SINGH VS MRS. RA] RAKHEJA 19-10-2020 05-07-2025999 CS SC]/94/2025 M/S SIRCA PAINTS INDIA LIMITED VS PSS HARDWARES 22-01-2025 06-06-2025 Misc.
Misc./ Arguments

cases/purpose1000 |cs sci/940/2023 ACE FINANCE CO VS DEEPANSHU SONKAR 27-07-2023 |20-oa-2025 |Piaintiff/Petitioner Evidence
Connected w
Connected1001 CS SC]/941/2023 ACE FINANCE CO VS PRADEEP KUMAR 27-07-2023 270-0s-2025 Misc. cases/purpose Connected1002 CS SCI/945/2024 Reena Kwatra Vs Sharda Kwatra 10-07-2024 07-07-2025 Misc. cases/purpose1003 CS SCI/95/2025 M/5 SIRCA PAINTS INDIA LIMITED V5 PAWAN BUILDING MATERIAL 22-01-2025 06-06-2025 Misc. cases/purpose Connected w1 004 cs sci/956/2024 Kusum Chawla Vs Meenu Chawla 12-07-2024 12-07-2025 Misc. cases/purpose1005 cs sci/958/2020 SUBHASH V5 KAILASH NATH |22-10-2020 12-08-2025 Misc./ Arguments1006 CS SC]/958/2023 VASUDAJEWWLS V5 DAVINDER VI] 31-07-2023 26-08-2025 Plaintiff/Petitioner Evidence1007 cs sci/959/2020 ANAND PARKASH ANAND KUMAR VS VIRENDER JAIN 22-10-2020 05-os-2025 Misc./ Arguments1008 CS SC]/961/2020 AMARIEET SINGH VS NEELU DHINGRA 22-10-2020 08-08-2025 Plaintiff/Petitioner Evidence1 009 cs sci/963/2022 MEENA V5 PUSHPA DEVI 01-07-2022 06-08-2025 Plaintiff/Petitioner Evidence1010 CS SCI/968/2024 M/s Om Shanti Enterprises Vs M/s Ganpati Packaging ‘I15-07-2024 I22-07-2025 IMisc. cases/purpose1011 CS SCj[‘9.75/2023 SANJEEV KUMAR BANGA VS MUNICIPAL CORPORATION OF DELHI 02-08-2023 12-06-2025 Misc. cases/purpose1012 CS SC]/984/2021 RAVLEEN KAUR VS THE COMMISSIONER I10-09-2021 11-08-2025 Misc./ Arguments1013 CS SCI/988/2023 SHAKTI CHAUDHARY V5 JATINDER KUMAR 03-08-2023 I21-oa-2025 Misc. cases/purpose Connected1014 CS SC]/989/2023 SHAKTI CHAUDHARY VS BALRA] GABA 03-08-2023 21-08-2025 Misc. cases/purpose Connected1015 cs sci/993/2022 REETA KHATTER VS DR. KAMAL THAREJA 02-07-2022 06-08-2025 Plaintiff/Petitioner Evidence1016 CS SCI/995/2022 MS ALUTECHINDUSTRIES VS SYED SHAMSHAD ALAM 05-07-2022 16-07-2025 |Plaintiff/Petitioner Evidence Connected wi1017 CS SCI/999/2024 Baveja Plywood House Vs Rashmi Singh 20-07-2024 06-08-2025 Misc./ Appearance1018 ESIC/1/2020 RADHA RANI VS EMPLOYEES STATE INSURANCE CORPORATION 04-09-2020 23-08-2025 Defendant/Respondent Evidence1019 ESIC/1/2023 AMRIT PAL SINGH VS EMPLOYEES STATE INSURANCE CORPORATION 15-02-2023 09-07-2025 Plaintiff/Petitioner Evidence1020

1021
ESIC/2/2020
ESIC/4/2022

M/S PETRO LION VS EMPLOYEES STATE INSURANCE CORPORATION
MAC PRINTING SOLUTIONS VS EMPLOYEES STATE INSURANCE
CORPORATION

06-10-2020
27-08-2022

05-07-2025
19-08-2025

Order
Misc./ Arguments1022 EX/100/2023 BSES RAJDHANI POWER LTD VS GAIRAI SINGH 31-01-2023 25-08-2025 Misc. cases/purpose1023

1024
EX/104/2022
EX/104/2024

KISHORE KUMAR VS KALYAN SINGH
MANPREET KAUR V5 JASBIR SINGH

03-02-2022
11-03-2024

28-07-2025
10-06-2025

Misc.
Misc.

cases/purpose
cases/purpose1025 EX/123/2024 GULSHAN SINGH VS PAHUL 20-03-2024 11-06-2025 Misc. cases/purpose1026 EX/13/2025 CHANDRASEKHARA PHARMA PVT IJ'D VS ANMOL LUTHRA 08-01-2025 02-08-2025 Misc. cases/purpose1027 EX/132/2025 BIHARI LAL KUSHWAHA VS RELIABLE AIR CONDITIONING ENGINEERS 10-03-2025 13-06-2025 Misc. cases/purpose1028 EX/136/2024 Sunil Kumar Gupta Vs Parveen Kukreja 02-04-2024 02-08-2025 Misc. cases/purpose1029

1030
EX/14/2025
EX/150/2022

BSES RAJDHANI POWR LTD VS SHANTI DEVI
SHIV SHANKAR VS HARVINDER SINGH

09-01-2025
04-03-2022

20-08-2025
19-07-2025

Misc.
Misc.

cases/purpose
cases/purpose1031 EX/159/2024 SUSHEELA DEVI VS TANVEER 18-04-2024 15-07-2025 Misc. cases/purpose1032 EX/165/2025 M/S VTRANS VS M/S GLOBAL FRAGRANCE (P) LTD 04-04-2025 25-07-2025 Misc. cases/purpose1033 EX/17/2024 PAVNEET KAUR VS MAHINDER KAUR 08-01-2024 25-07-2025 Misc. cases/purpose1034 EX/175/2024 PHOOL KUMAR VS RAJAT KHANNA 29-04-2024 10-06-2025 Misc. cases/purpose1035 EX/189/2023 RA] KUMAR YADAV VS BRAHM PRAKASH 06-03-2023 19-07-2025 Misc. C8585/PUFPOSQ1036 EX/196/2025 SH HEERA LAL SAGAR Vs SH MANISH KUMAR KHANDALWAL 26-04-2025 06-08-2025 Mlsc. cases/purpose

1037 EX/212/2025 M/S AONE COPIER SERVICES PVT. LTD. VS M/S APOLLO CLINIC- BHARTI
MEDICARE PVT LTD. THROUGH ITS CHAIRMAN] MANAGING DIRECTOR 08-05-2025 15-07-2025 Misc. cases/purpose



BSES RAJDHANI POWER LIMITED VS Azaci Singh 10-01-2025 30-07-2025 Misc. cases/purpose‘Bses Rajdhani Power Limited Vs Rasid 24-05-2024 20-08-2025 Misc. cases/purposeNikunj Woods Private Limited Vs Raunak interiors 31-05-2024 21-08-2025 Misc./ Agpearance IConnected|Nii<unj Woods Private Limited Vs Saluja Designs I31-05-2024 21-08-2025 IMisc. cases/purpose‘IM/s Abbie it Mart Pvt Ltd Vs M/s On Event Promotion Pvt Ltd O7-06-2024 ‘19-07-2025 Misc. cases/purpose
Connected

IM/S ALUTECH INUSTRIES VS MR BHUPINDER YADAV 31-05-2025 05-06-2025 IMisc. cases/purposeBSES RAIDHANI POWER LTD Vs SAROJ I02-07-2024 ‘19-08-2025 ‘Misc. C8595/PLITPOSEIBSES RAJDHANI POWER LTD V5 RAVI KUMAR 02-07-2024 I06-08-2025 ‘Misc. cases/purposeSIYA RAM VS SH. ASHOK OS-04-2023 I30-07-2025 Misc. cases/purpose Connected with Si no. 597PRAVEEN KUMAR KOCHHAR V5 ASHWANI TALWAR 19-04-2022 04-07-2025 Misc. cases/purposeBSES RAIDHANI POWR LIMITED Vs Rekha 13-O1-2025
I

12-08-2025 MISC. cases/purposeTATA POWER Vs MAMTA I21-04-2023 I11-07-2025 Misc. cases/purpose‘HARJEET KAUR V5 IAGMOHAN SINGH 26-04-2023 I10-O6-2025 Misc. cases/iyrposeNAVODIT COOPERATIVE URBAN T/C SOCIETY LTD V5 SANJAY KUMAR 13-05-2022 26-O7-2025 Misc. casesfpurpose ConnectedTHE NAVODIT COOPERATIVE URBAN T/C SOCIETY LTD VS SANTOSH
KUMAR 13-O5-2022 26-07-2025 Misc. cases/purpose Connected‘NARESH KUMAR V5 RAMZAN ALI 18-01-2024 ‘02-06-2025 Misc. cases/purposeNANAK CHAND Vs SURENDER KUMAR 19-05-2022 O7-O8-2025 ‘Misc. caseslputposeSH ADITYA CHAWLA V5 SMT BINU i14-O1-2025 13-O8-2025 Misc. cases/purposeiBSES RAJDHANI POWER LTD VS KASO DEVI I21-01~2o23 II 24-07-2025 Misc. cases/purposeBSES RAJDHANI POWER LTD VS SURAI NAGIA 21-01-2023 ios-os-2025 IMisc. cases/purpose 2]IBSES RAIDHANI POWER LTD V5 HITANSHU DRALL 10-06-2022 24-07-2025 Misc. cases/purposeIBSES RAIDHANI POWER LTD VS REKHA I18-10-2024 |01-os-2025 Misc. cases/purposeBLINDS WELFARE INSTITUTE TRUST Vs Shankar Lai 02-12-2024 19-07-2025 Misc. cases/purposeLEKH RA] BHARTI V5 VINOD MISRA O5-07-2023 14-07-2025 Misc. cases/purposeIBSES RAJDHANI POWR LIMITED V5 KUNAL KHANNA ios-12-2024 24-07-2025 Misc. cases/purpose ConnectedBSES RAJDHANI POWR LIMITED V5 REKHA KAUR ‘06-12-2024 24-07-2025 IMisc. cases/purpose ConnectedBSES RAJDHANI POWR LIMITED Vs VARUN YADAV 06-12-2024 24-07-2025 Misc. cases/purpose ConnectedTHE MAHARISHI PARSHU RAM COOP. (U) T AND C SOCIETY LTD. VS

§EERA MEHTO (DECEASED) THROUGH LEGAL HEIRS AND ORS. 11-07-2022 05-06-2025 Orde I’IBLOOM PUBLIC SCHOOL Vs Kuldeep S Lagwai 13-12-2024 I20-oa-2025 IMISC. cases/purposeYOGESH SHARMA Vs MUKESH KUMAR 19-12-2024 ‘17-07-2025 (Misc. cases/purposeISEEMA SHARMA Vs Mukesh Kumar |19-12-2024 1 7-07-2025 Misc. cases/purposeINDIYAM FOODS P.VT LTD V5 GURMEET SINGH MALHOTRA I11-08-2023 09-06-2025 Misc. cases/purposeBSES RAJDHANI POWER LTD VS RAKHI
BSES RAIDHANI POWER LTD V5 SUNIL I01-09-2023

02-09-2023
20-08-2025
‘23-07-2025

‘Misc.
Misc.

cases/purpose
ca seslpurposeBSES RAJDHANI POWER LTD VS RAKHI O4-09-2023 24-07-2025 IMisc. cases/purposeIBSES RAJDHANI POWER LTD VS BALDEV ‘o4-092023 11-06-2025 Misc cases/purposeBSES RAJDHANI POWER LTD VS ANIL

10-11-2020 18-07-2025 Misc. cases/purposeBSES RAIDHANI POWER LTD V5 MANISH 10-11-2020 ‘16-07-2025 ;MiSC. cases/purposeIBSES RAJDHANI POWER LTD VS BOBBY SINGH 10-11-2020 18-07-2025 Misc. cases/purposeBSES RAJDHANI POWER LTD VS SHAMIM 09-10-2023 26-0 7-2025 Misc cases/purpose‘TATA POWER Vs MAYA
BSES RAIDHANI POWER LTD VS JUJHAR SINGH 09-10-2023

09-10-2023
31-07-2025
18-07-2025

Misc
iMisc.

cases/purpose
cases/purposeBLINDS WELFARE INSTITUTE TRUST REGD V5 SHANKAR LAL ios-02-2025 11-06-2025 ‘Misc. cases/purposeBSES RAIDHANI POWER LTD VS KASO DEVI 127 01 2023 18-08-2025 Misc cases/purposeIIAGIER SINGH VS SAPNA SHARMA ' 18-11-2023 ‘11-06-2025 ii/iisc cases/purpose Connected with Si no. 97QBses Rajdhani Power Ltd Vs Mange Ram Sharma

MED FRESHE PVT LTD Vs GURSIMRAN SINGH 22-11-2023
19-12-2022

19-08-2025
15-07-2025

Misc.
‘Misc.

cases/purpose
cases/purpose fConnected with Si no. 619IBSES RAIDHANI POWER LTD VS GAIRAJ SINGH |31-01-2023 II |cs-06-2025 ‘Misc. cases/purposeIPANCHU RAM VS RAJENDER KUMAR SHARMA 18-O2-2025 11-06-2025 Misc cases/purpose
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1087 IGP/5/2021 DEEPAK VAZIRANI VS STATE I25-09-2021
06-06-2025 Misc./ Arguments1088 unsoivencyll/2023 AIAY SHUKLA VS SURENDER KUMAR SHARMA 24-01-2023 I04-oe-2025 IOrder1089 Insolvency/1/2024 M/S PRINT LAND INDIA VS M/S V K TRADING CO. 11-03-2024 15-07-2025 Misc./ Arguments1090 insolvency/1/2025 LALIT RAM VS ICICI Bank 04-02-2025 I03-os-2025 IMisc. cases/purpose1091 insolvency/3/2023 21-04-2023 30-07-2025 Misc. cases/purpose1092 lnsoivency/4/2O20

SUMAN BANSAL VS MAHENDRA P. GAUNEKAR
OGESH KHANNA Vs H. D. F. C. BANK ‘05-11-2020 12-08-2025 |Piaintlff/Petitioner Evidence1093 M -EX/20/2023 MANAPPURAM FINANCE LTD. VS KARTHIK 02-12-2023 ‘26-07-2025 Misc. cases/purpose1094 M-EX/24/2024 SHRI MOHINDER PAL SINGH VS SOUTH DELHI MUNICIPAL CORPORATION 13-11-2024 29-07-2025 Misc. cases/purpose1095 M-EX/9/2023 CANARA BANK VS M. R. HENRY AND ORS. 11-07-2022 08-07-20251,096 M CA SCI/1/2024 SHARAD SINGH V5 SHO ANAND PARBAT 29-02-2024 09-06-2025

Misc. cases/purpose
|Misc./ Arguments1097 MCA SCI/1/2025 MANU MONGA V5 MADHU KAPOOR 30-01-2025 02-06-2025 Misc. cases/purpose1098 MCA SCI,/11/2024 Shyam Lal Vs Ram Phal 02-07-2024 06-08-2025 Misc./ Arguments1099 MCA SC]/13/2022 AZAD SHARMA VS RAVI KUMAR 04-07-2022 28-07-2025 Misc./ Arguments1100 MCA SCI/14/2024 Iiainuddin Vs Mainuddin 26-07-2024 12-08-2025 Misc. cases/purpose1101 IMCA SC]/18/2024 iChattar Singh Vs Tejinder Kaur 24-08-2024 03-07-20251102 MCA SC]/19/2024 21-08-2024 08-07-2025
Mlsc. cases/purpose
Misc. cases/purpose1103 MCA SC]/2/2023

C BHALLA VS IQBAL SINGH
RILOK CHAND VS HAR LAL 27-05-2023 03-07-2025 Final Arguments Connected wi1104 MCA sic]/2/2024 Renu Malhotra Vs Omwati 04-03-2024 02-08-2025 Misc. cases/purpose1105 MCA SCI/2/2025 SATYA CHOPRA VS IASPREET S. MAJITHIA 27-02-2025 I24-07-2025 Misc. cases/purpose1106 MCA SCI/20/2024 ISUSHIL KUMAR Vs SADHNA MISHRA I30-08-2024 |o2-oe-2025 [Final Arguments1107 MCA SCII21/2024 ||< |< DEWAN AND ORS vs DALJEET KAUR 20-09-2024 14-07-20251108 MCA SCI/22/2024 S. Gurcharan Singh Vs Amandeep Singh I23-09-2024 11-07-2025

Misc. cases/purpose
Misc./ Arguments1109 MCA SCI/23/2024 PIYUSH YADAV VS HARISH 09-10-2024 12-06-2025 Misc. cases/purpose1110 MCA SCI/24/2024 SHEEL CHANDER TANDON Vs kalpana singh 08-10-2024 07-07-2025 Misc./ Arguments1111 MCA SC]/25/2024 SMT BHAGIRATHI RAWAT V5 AVINASH 26-10-2024 31-07-2025 Misc. cases/purpose1112 MCA SC]/3/2023 ‘SONU KUMAR V5 VIJAY KUMAR RAO |01-0 7-2023 02-06-2025 Order1113 MCA SC]/3/2024 |Navneet Arora Vs Uma Yadav 10-04-2024 12-06-2025 IOrder1114

1115
MCA SCI/3/2025
MCA SCI/4/2023

DEEPTI KOHLI Vs RAMESH KUMAR KOHLI
‘MUKESH GULATI V5 GULSHAN KUMAR BAGGA 1

04-03-2025
01-07-2023

21-07-2025
29-07-2025

Misc. cases/purpose
-Misc./ Arguments1116 MCA SC]/4/2024 Chandra Prakash Pandey Vs Beena Sung 15-04-2024 12-06-2025 Misc. cases/purpose1117

1118
MCA sci/4/2025
MCA sci/5/2025

SARLA SETHI V5 ANKIT SETHI
RAMJAS FOUNDATION CHAIRMAN MANAGING COMMITTEE THROUGH
VINOD KUMAR GUPTA VS KAPIL ANAND .

18-03-2025
01-04-2025

07-07-2025
22-07-2025

Misc. cases/purpose
Misc. cases/purpose

1119 MCA SCI/6/2023 Hansraj Chaudhry Vs Payai Chaudhry 18-11-2023 13-07-2025 Misc./ Arguments1120 MCA SC]/6/2025 Miss Garima Sharma Vs Bimia Rani Sharma 04-04-2025 04-06-2025 Misc. cases/purpose1121 MCA SC]/7/2024 Vandana Vs Vijgya 15-05-2024 24-07-2025 Misc./ Arguments1122 MCA SC]/7/2025 MR MANOJ NAGPAL Vs SANATAN DHARAM MANDIR SABHA 20-05-2025 29-07-2025 Mlsc. cases/purpose1123 Misc sci/1/2024 MOHD. KHALID (DECEASED) THROUGH LRS. Vs HARJINDER PAL SINGH 03-01-2024 18-07-2025 Misc. cases/purpose Connected wi1124 MISC SCI/11/2025 DR ASHFAQ AHMED ANSARI Vs SANTOSH 25-01-2025 02-06-2025 Misc. cases/purpose1125 MISC SC]/117/2022 CHATTAR SINGH VS S. PRIPHI PAL SINGH 27-09-2022 21-07-2025 Mlsc. Arguments1126 MISC SC]l151/2024 SANTOSH Vs SAVITA 12-12-2024 I03-06-2025 Misc. cases/Purpose1127 MISC SC]/154/2024 MANISH CHAWLA VS ANIL ANAND 24-12-2024 08-08-2025 Misc. cases/purpose1128 MISC SC]/17/2022 PRADEEP KUMAR AND ORS. Vs COMMISSIONER OF NORTH DELHI
MUNICIPAL CORPORATION 11-02-2022 31-07-2025 MISC. cases/purpose Connected wi‘1129 MISC SC]/24/2022 ANAND PARKASH ANAND SINGH VS VIRENDER JAIN 07-03-2022 05-08-2025 Misc. Arguments1130 MISC SCI/28/2023 SIYA RAM VS ASHOK AND ANOTHER 15-03-2023 30-07-2025 Misc. cases/purpose Connected wii1131 MISC SCI/29/2025 GURBACHAN SINGH THROUGH HIS LRS Vs SOUTH DELHI MUNICIPAL
CORPORATION OF DELHI 04-03-2025 11-06-2025 Misc. cases/purpose1132 Misc SCI/38/2024 05-O3-2024IMANPREET KAUR VS KULWANT KAUR

07-08-2025 Misc. Arguments Connected wil



GURMEET SINGH MALHOTRA VS M/S INDIYAM FOODS PVT LTD
12-03-2025 09-06-2025 ‘Misc. cases/purpose

5 I . .
BALDEV SINGH MALIK (DECEASED) THROUGH LRs vs THE STATE
(GOVT. OF NCT OF DELHI) 08-01-2024 13-08-2025 Misc. cases/purpose4 DR. SH. SHANATI VARDHAN VS HARSH VARDHAN I12-03-2024 Ios-os-2025 IMisc. cases/purpose5 itin Seksaria and_Sons HUF Vs INSPIRE HIVE ENTERPRISES THROUGH

22-03-2025 12-07-2025 Misc. cases/purpose
ITS PROPERITOR
Dori Lai VS BSES RAJDHANI POWR LTD

7-01-2025 I02-oe-2025 Misc. Arguments
03 IMED FRESHE PVT LTD VS GURSIMRAN SINGH - II02-05-2023 I

I15-07-2025 MISC Arguments Connected with Si no. 551
5 IMOHINDER KUMAR SAXENA VS THE STATE NCT OF DELHI 18-03-2025

I11-os-2025 Misc. cases/purpose
26-05-2023 08-07-2025 Misc. Arguments

3 rAGDISH KAPOOR VS SOUTH DELHI MUNICIPAL CORPORATION AND ORS
an HARVINDER SINGH HARVINDER JIT SINGH VS SANIAY JOLLY

I12-04-2024 Misc. cases/purpose"SAURABH LAM BA Vs SATVINDER PAL SINGHv-
01-O5-2025

P 8-07-2025
s-oa-2025 Misc. cases/purpose,_ SEEMA KAPOOR VS RAJIV KUMAR KAPOOR (NOW DECEASED)

20-11-2021 04-06-2025 MISC. Arguments IConnected with Si no. 119
‘- ‘TRILOK CHAND V5 HAR LAL

29-04-2024 03-O7-2025 final Arguments. IKISHAN LAL NARANG VS ANIL SHARA
I09-06-2025 IMisc cases/purposeL IANUJ MALHOTRA Vs SH BFITO GHAI 22-04-2022

09-05-2025 .12-07-2025 Misc. cases/purpose

Connected with Si no. 642
- MANJEET KAUR Vs POOIA KAPOOR

I15-05-2025 I03-oe-2025 Misc. cases/purposeCHETAN GAMBHIR Vs NAVAL KISHOR GUPTA
I14-12-2021 14-07-2025 IMisc. Arguments IConnected

_ ‘sn OM PRAKASH MANI] Vs SH ieer SINGH
22-05-2025 I19-07-2025 IMisc cases/purposeGAURAV GAMBHIR V5 NAWAL KISHOR GUPTA
.14-12-2021 IMisc. ArgumentsIKRISHAN GOPAL SHARMA Vs RATAN LAL I14-07.2023 04-06-2025

I ,
I14-0 7-2025

_IMisc cases/purpose
IConnectedM/S ASHI CREATIONS PVT LTD VS EMPLOYEES STATE INSURANCE

CORPORATION I 10-07-2024 02-06-2025 Misc Arguments‘Girvar Singh Vs Puran Singh I11-07-2024
I22-01-2025 IMisc cases/purpose ConnectedGirvar Singh VS SMT PARWATI

12-07-2024 22-07-2025 ‘Misc cases/purposeHARJEET SINGH SACHDEVA VS MOHINDER SINGH
29-08-2022 14-07-2025 IMISC ArgumentsB.K. MANCHANDA Vs DEEPAK KUMAR I08-09-2022

05-08-2025 IMisc cases/purpose

_IConnected
M/S SHIVA PULP AND PAPER PVT LTD VS MR DAYANAND RANA

20-05-2024 14-08-2025 Misc ArgumentsBALBIR SINGH VS DEEPAK KUMAR
08-09-2022 os-oa-2025 Misc cases/purpose

01-08-2025 Misc cases/purposeVi'a Laxmi Wadhwa Vs Inde 'eet I
I20-01-2024 I07-07-2025 Misc cases_/purpose

'INARINDER SINGH SURI VS DELHI DEVELOPMENT AUTHORITY

ISh Prince Bhatia Vs Sh lnder Bhatia and anr I96-os-2024

30-01-2025 I25-as-2025 Misc cases/purposeDELHI DEVELOPMENT AUTHORITY VS Bhoia Nath Babbar Iga-04-2025 12-06-2025 Misc cases/purpose IIBhartI An'and Vs Sushant Anand '
3 05 2024 I19-o1-2025 Misc Arguments

I9 . -IMRS. ANUPAMA ARORA VS LAND AND BUILDING DEPARTMENT I30-04-2025
I94-os-2025 Misc cases/purposeCHANDRA PRAKASH PANDEY V5 MS BEENA SUNG

01-05-2025 12-07-2025 ‘Misc cases/EurposeTARANPREET SINGH VS SUNITA KUMARI is-07-2022 I14-07-2025 IMisc cases/pujrpose‘Fazluddin Vs Day_a Prakash
22-05-2024 11-08-2025 Misc cases(BurposeISH DAVINDER KUMAR HANDA VS SHRI PARAMJIT SINGH
16-05-2025 9-07-2025 Misc cases/purpose_ DELHI DEVELOPMENT AUTHORITY VS SHANTA PRASAD
I23-10-2020 I18-01-2025 IM isc ./ ArgumentsRadhey Shyam Since Deceased Throught His Legal Heirs Vs Delhi

Development Authority Throuqh Vice Chairman 30-05-2024 11-07-2025 Misc. cases/purpose
I

SH RISHAL SINGH Vs SATISH
29-05-2025 I95-os-2025 Misc. cases/purpose Connected

ROHTAS Vs MS PEARL LIFE STYLE DEVELOPERS PVT. LTD I
02-11-2020 ‘03-06-2025 IMIsc./ ArgumentsIRISHAL SINGH vs SATISH ‘
29-05-202$ 05-08-2025 Misc. cases/purpose IConnected

SMT NANKI DEVI NANKA DEVI Vs SHRI VIIAY KUMAR I
11-11-2022 I05-06-2025 Final ArgumentsISuraj Mai Kadyan Vs Anju Devi 1
31-05-2024 L Io4~os-2025 IMisc. cases/purposePRAVEEN BATRA VS SATISH KUMAR
29-05-2025KANTA DEVI VS BALDEV KUMAR
18-12-2020

05-06-2025
23-07-2025

Misc. cases/pugaose
‘Misc./ ArgumentsPARVESH SHARMA Vs GIRISH SHARMA I

27-09-2024 I 14-07-2025 Misc./ Arguments



1179- IRCA sci/2/2025 IMANIK SINGH ARORA Vs RAJIV MEHTA 17-02-2025 I26-03-2025 Misc. cases/purpose1180 CA SC]/20/2024 ISHRI SURLEET SINGH Vs Delhi Development Authority 01-10-2024 16-07-2025 Misc. cases/purpose1181
I
I
Brm sq/21/2024 RAM NIWAS AGGARWAL VS HARI PARKASH 04-10-2024 08-08-2025 Misc. cases/purpose1182 RCA SC]/22/2024 Isaush kumar Vs Randhir Singh I01-1o-2024

19-08-2025 Misc. cases/purpose1183 RCA SCI/23/2024 Late Sh Hari Ram Gupta since deceased through his LR Sh Ashok
Kumar Vs DDA 24-10-2024 29-08-2025 Mlsc. cases/purpose

1184 RCA SCI/24/2024 ‘Rattan Singh VS DELHI DEVELOPMENT AUTHORITY 13-12-2024 I2a-07-2025 Misc. cases/purpose1185 RCA SCII3/2021 DELHI DEVELOPMENT AUTHORITY V5 ATUL BERRY 09-02-2021 04-06-2025 Misc. cases/purpose
1186 RCA sci/3/2023

IABHEY RAM. SINCE DECEASED THROUGH HIS LRS, LATE KHACHERU
SINGH, SINCE DECEASED, THROUGH LRS V5 KISHORI LAL, SINCE
DECEASED THROUGH HIS LRS SH. BED RAM 13-10-2023 12-06-2025 Order r '

1187 RCA SCI/3/2025 Kanta Vs Pawan Aggarwai I05-O3-2025
22-07-2025 Misc. cases/purpose1188 ‘RCA sci/4/2025 SHRI MANISH SAI (NOW Deceased) Through his LRS Smt. RAINI SAI VS

DELHI DEVELOPMENT AUTHORITY 06-03-2025 I02-07-2025 Misc. cases/purpose1189 RCA SCI/5/2023
25-07-2025 Misc. Arguments1190 RCA sci/s/2024 Shri Hari Dev Now Since Deceased Vs Smt Balamati

Mahesh Kumar Vs Pardeep Kumar And Anr I15-12-2023
11-03-2024 I15-07-2025 Misc./ Arguments Connected1191 IRCA sci/5/2025 ‘Malti Sharma Vs Delhi Development Authority I07-O3-2025

02-07-2025 Misc. cases/purpose1192 RCA SCI/6/2024 Shri Hari Dev Now Since Deceased Vs Shri Umed Singh ‘11-03-2024
Misc./ Arguments Connected1193 RCA SCI/6/2025 ISHRI RAKESH VERMA Vs DELHI DEVELOPMENT AUTHORITY 07-03-2025

I(1)s-07-2025
2-07-2025 Misc. cases/purpose1194 RCA SCI/7/2024 Shri Hari Dev Now Since Deceased Vs Smt Nirmaia 11-03-2024 15-07-2025 Misc./ Arguments Connected1195 ‘ac/-\ sci/1/2025 MEENU MAU~lOTRA Vs Gurvinder Singh Sainl (Now Deaceased)

throuqh his LRs 11-03-2025 I06-08-2025 Misc. cases/purpose
1196 RCA SCJIB/2025 IALKA V5 SHRI RAMESH CHANDER BHATIA 05-04-2025 10 06 2025 Misc. cases/purpose1197 RCA SCI/9/2025 IGarg Road Lines Vs M/S Yogeshwar Enterprises 16-04-2025 I03-os-2025 Misc. cases/purpose1198 S . Ca use/1/2021 SHRI VIKAS YADAV Vs KANTA 5 01 2021 09-06-2025 Order connected1199 S . Cause/10/2021 NIRMALA YADAV Vs BACHAN SINGH RAWAT

2 - -
24-02-2021 09-06-2025 Order connected1200 S . Cause/11/2021 VIKAS YADAV Vs BHAGIRATHI IOSHI 4 02 2021 22-07-2025 Misc. cases/purpose Iconnected1201 S . Ca use/2/2021 2 - _
25-01-2021 I09-oe-2025 IOrder connected1202 S . Ca use/2/2023 NIRMALA YADAV VS PREM SINGH

\-ISHRI VIKAS YADAV vs MAHIMA NAND
I01-09-2023 09-06-2025 Order Connected1203 S . Cause/3/2021 SMT NIRMALA YADAV Vs SHRI MANGE RAM 30-01-2021 09-06-2025 Order connected1204 S . Cause/3/2023 NIRMALA YADAV V5 SH AMAR SINGH 01-09-2023 09-06-2025 Order Connected1205 S . Cause/4/2021 ‘VIKAS YADAV Vs TARA CHAND 30-01-2021 I09-06-2025 Order connected1206 S . Cause/4/2023 NIRMALA YADAV VS RAJENDER SINGH 01-09-2023 21-07-2025 Misc./ Arguments IConnected1207 S . Ca use/5/2021 IVIKAS YADAV VS JAI PRAKASH DABAS 30-01-2021 09-06-2025 Order connected1208 S . Ca use/6/2021 VIKAS YADAV Vs SHRI BHOOP SINGH 30-O1-2021 09-06-2025 Order connected1209 S . Cause/7/2021 VIKAS YADAV V5 YOGESH KUMAR GUPTA I30-01-2021 09-06-2025 Order connected1210 S . Cause/8/2021 NIRMALA YADAV VS BACHAN SINGH RAWAT 24-02-2021 09-06-2025 Order connected1211 S . Ca use/9/2021 NIRMALA YADAV VS DARWAN SINGH RAWAT 24-02-2021 I09-os-2025 IOrder connected

Q

I


